r

429 Finance Bill, 1984 CHAITRA 14, 1906 (§4KA4)

N widw (arf) wifgs sqw §, o°F
agi gfa warea & feat gqfa g

g1 & ag W Frdaw s HTEIT—

orqy qfexdy Emw FT gEATAY B
TR agi 9T o At faw Adf
farar | gt q< sraaY sar feafq § 2
AT9X e o dAew  fasae ai=ww
%Y wiferw &Y &, &9 gg Ty & FF
&g ¥ siag waw iy i &
a1z dagdfy NeAr F Ay AT @
Ty f& uwsdta sware 5 afqua
gurr, 99d oty as 5 wfawma
gfz g€ &1 zaar &Y @Y, gAY
o Naa A g IuH 5.4 wfawa €Y
afg g 1 sz A grdfyar
waa # 3 afqua #1 gfg g€
g9 a-q1y § ag o fayzs w<Er
ATEAT—WIT § 3(Tg0 THo THo 4
ot 5 fafaaq =g 1 =gor forar g,
gaFT afady freg W7 W@ &
YT A& Y, ITWFT FIIOT I 97
f& gurdr arfas feafs ¥ sy
gEIT EAT E | T AT aral F I
T FAT ATT §F TS 9T AEY gy

. fF g faw w1 St & o1 fwar

B—ag 997 Aq A wwwArd § A7
gay qw «1 orrfas feafa  gge
gE g '

ggar & af—¥g  aw
fergeara & sfagre & fasel st
fe sty gfaer ais & Jqes §
£ AW & fearaY ¥ 144 fafqas z=
a1 geoea frar g, foagar s
tw qW W FWr qar @@ garry
QT ITITET FT §§T FAA 142
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fafegn za a1, afew qreafas
geqren 144 fafaaw = gerr
Seqra # ag 3fa frd® dger ¥ g,
few aware & dgew Al MR X
qg SeqTaT gAT § 7

¥ ag Wt frdew AT TEm—
giffFoaed MEFAT F FGrO-ga
goeeaTaw STEFWT A o AT A&
g1 I AT gAY faedr 4 awt &
sivexwa afg 5 sfaua ¥ s§ «fas
) '
15.04 hrs.
[MR. SPEAKER in the Chairl

MR. SPEAKER The - hon.
Member will continue on the next
occasion. We have to take up the dis~
cussion under rule 193.

15.04 hrs.

DISCUSSION ON THE STATE-

. MENT MADE BY THE MINISTER

OF HOME AFFAIRS ON 17th
APRIL, 1984 RE BURNING OF:
RAILWAY STATIONS IN PUNIJAB
AND SHOOTING OF SOME PERSONS
AT AMRITSAR

MR. SPEAKER : Now, discus-
sion undexl' rule- 193. Dr. Swamy.

DR. SUBRAMANIAM SWAMY
(Bombay North-East) : Sir, I rise to
raise a discussion on the statement
made by the Minister of Home Affairs
in the House on the 17th April, 1984,
regarding the burning of railway
stations in Punjab and the shooting of
some persons at Amritsar. Punjab to-
day is. No. 1 problem in the couatry
because the national unity is at stake.
Poverty is not, in my opinion,  as of

~-now such an important problem. I’

think the crisis that is there in Punjab
is so scrious that its implications for
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-tho integrity of the country are 80
‘profound that I think the nation’s
entire attention should be now devoted
to finding 2 solution. I would place
the emphasis on solution because the
post-morrem after some timc is value-
less. If a part of our country is either
put.to great ravages or is amputated
or something terrible happens, then
thete i8 no use of a post-mortem. So
what is neccssary is not faulting-finding
but essentially to understand the
problem and for the Government to
act because it is the responsibility of
the Government to act. We, in the
Opposition, when persuaded that the
Government is acting in the right
direction, always support the Govern-
ment. But when the Government is
not acting ; and is wrongly acting,
we reserve our right to oppose it and-
oppose it tooth and nail.

The present situation really
began, if there is a starting point, with
the declaration of the Dharma Yudh

on the 26th July 1981 when Shri .

Harchand Singh Longowal in his
speech mentioned 46 points which
were going to be the points of the
agitation. None of these points were
anti-Hindu. They were dealing with
political, economic, territorial and
some religious demands. But to-day al-
most everybody I meet fiom Punjab say
that this has now become a Hindu-Sikh
problem. The question is : why ? Why,
when something which began as not
being anti-Hindu has now been percei-
ved as a communal problem? What
began also as an internal rift of the
Congress (1) has generated and gained a
momentum. Everybody knows that
there were disputes within the Congress
(I) which led to one-upmanship and in
regard tq this one-upmanship, I re-
member in the cntire debate of 1982
when I went through the debates 1
found much of the points made by the
speakers was that this Punjab problem
is a reflection of what is happening in-
side their Party. But then that is not
situation to-day. The situation is that
the edifice of ‘the Government in
Punjab has crumbled and with it the
moral sanction and what remains to-day
by the name Government is a carica-

ture which has- carned profound scorn in
the minds of the people in Punjab and
outside and this is particularly with a
Governm=nt which was elected on the
slogan of a government that works. So
I think that is a very sad commentary.

The question that I would ask of
the Minister is : how long will you
delay solution? Do you have a solution?
If you have not, then you should then
come and say so. Or if you have a salu*
tion, how long will you delay it'? I
do not know what is the truth. But
one Opposition Leader once ‘told me
and told some of us — I do not hesi-
tate in quotmg""‘ it—

...]I do not know...

( 7 nterruptions)

e WA 3w (ARI)
faegs agfaare a7 $7 )@ § Isaw
qgRA | (2qEEa)

DR. SUBRAMANIAM SWAMY :
I am not saying that [ believe it.

MR. SPEAKER : Hearsay things
should not bz said unnccessarily. They
create...

PROF. K.K. TEWARY (Buxar) :
Sir, since he has dragged the name of
the Prime Minister in the matter and
quoted some Opposition leader, there-
fore, it is incumbent upon him to
disclose the name. It is a very serious
ailegation. This cannot go un-rebutted.
The allcgation has been levelled
against no lcss a person than the
Leader of the House and that too
through some Member who might be
sitting here.

MR. SPEAKER : He has said-
that he does not believe it.

A WA W - gIT &
gAY ¥ Tro TOIAT I HT H AT
e FT H19 fRar 1 wEr A
W FT FIT qaAL § 220 (amawrw )

*¥Not recorded,
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. PROF. K.K. TEWARY : Under
the rules he should either withdraw or
discloss the name. He: has to disclose
the name. ' '

. WTETE WOATH YW 9§ 9%
TeefrT wrAwr -t g | qT arafa
¥ 1 (Tamm)

MR. SPEAKER : Are you with-
drawing it 7 He has withdrawn it. I

think. :

PROF K.K. TEWARY : We want
disc'osure of the name. H= cannot with
draw since he has made the allegation,

SHRI SATYASADHAN CHAKRA-
BORTY (Calcutta South) : They cannot
compel him to give the name. It cannot
be cxpunged and they cannot also
compel him to give the name.

PROF. K.X. TEWARY : Since
this allegation has been made and you
allowcd it to go on the record of the
House he cannot withdraw it. He can
only disclose the name.

MR SPEAKER : It is still under

my consideration. It has not gone on

record. . .
HrETH WAATA Ry ¢ THEY, A
Farg ¥ fasme ffwg
(saaww)
MR. SPEAKER : Do you with-
draw it ?
- ATATE WA AN
g FY qII FgAT AT F ?
(samam)
SHRI SATYASADHAN CHAKRA-
BORTY : There is nothing derogatory

or unparliamentary. It should go on
record.

s Tl e (RN ¢
faggraar v 7 fazgr 5<% w1 a1
wt e fF Af Y

(vawwrr)

T X9

. MR SPBAKEBR ;:
oertain rules, .

S O LS ) Méé-j ‘,’;

Cor i SV B R PO

MR. SPEAKER : Either you haye
to withdraw or tell the name. you have

DR. SUBRAMANIAM SWAM? :

have not withdrawn i, I only

mentioncd this because the
; person
told me is a member of thiy Houle.“'lw

N iy vy f .
Frar srawar g 7 UL

(sawe)

7

'J).lll:»;"‘} 2
L N
(‘..;‘l""/"') . +‘:‘?
. U wnE dw: Y e
ExwaRaad? smaqmey,
T -a1T TN FT 7

(vawwm)

PROF. MADHU DANDAVATB
(Rajapur): The problem is very simple,
The Prime Minister is in the House
and if she says that ‘I have not said it’
then...(Interruptions)

MR. SPEAKER : Mr. Tewary,
you have the patience to listen algo.
I am telling whatever he has said
indirectly amounts to an allegation, It
cannot go on record. THis is -an
allegation,

DR. SUBRAMANIAM SWAMY :
I'said somebody told like this to me
and I also said it is nov***(Interruptions)

. SHRI SONTOSH MOHAN' DBV
(_snehar) : Not somebody. You said*
some member of the House and' a
leader of the opposition. (Interruptions)

There afo

- e
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DR. SUBRAMANIAM SWAMY :
I know the rules. I am tclling you
that I had quoted...

el
[

THE MINISTER OF ENERGY
(SHRI P. SHIV SHANKAR) : Sir, it
is not that simple. He cannot make
an irresponsible  allegation—most
motivated irresponsible allegation—and
then allowed to gect away.

DR. SUBRAMANIAM SWAMY :
What is the allegation ? There is no
allegation. I did not say that she Prime
Minister said like this. I said one
opposition leader...

(Interruptions)

PROF. N.G. RANGA (Guntur) :
" That gocs against the very fabric of
Parliamentary democracy. :

(Interruptions)

DR. SUBRAMANIAM SWAMY :
I said that one Opposition leader said
not only to me but to several persons
in this House that** and 1 wanted to
say that this was not true. =

(Interruptions)

THE PRIME MINISTER (SHRI-
MATI INDIRA GANDHTI) : Sir, I have
made no such statement to anybody,
neither to a member of Opposition nor
of my Party, nor to any non-political
person. The one thing which I have,
repeated is that the Opposition seems
to be obsessed with the elections. I am
not. I am busy doing my job. When
the time comes for elections, we shall
have the elections. But doing the job
now, dealing with the problems now
and implementing our programmes
now, that is somcthing that  has
nothing at all to do with the elcctions. -

SHRI R.L. BHATIA (Amritsar) :
Now, he must withdraw those
"~ allegations. ’

(Interruptions)

*%Not recorded.

SHRI P, SHIV SHANKAR Do
you subscribe to this kind of speeches ?
(Inmterruptions) That only shows how
skin-deep your concept is about Parlia-
mentary  democracy. Sir, should this
type of spccch go in the proceedings ?

. (Interruptions)

PROF. N.G. RANGA : It is a
shameful way of abusing parliamentary
democracy and its privileges.

(Interruptions)

DR. SUBRAMANIAM SWAMY
Sir, I entirely accept the Prime Minis-
ter’s words and I am very happy.

(Interruptions)

SHRI SONTOSH MOHAN DEV :
Sir, you should not leave it like this.

MR. SPEAKER : That is all
right. That is also according to
the parliamentary practice. It is under
the rules. I must tell you that unfoun-
ded allegations like this caanot be
allowed and arc not proper. I have got
the ruie here.

(Interruptions)

MR. SPEAKER : So, don’t get
agitated. Sit down.

SHRI SONTOSH MOHAN DEYV :
Sir, you shculd not leave it like this.
This is the propaganda they are making .
all over the country. We must know
who are those lcaders. (Interruptions)

MR. SPEAKER : I have done my

. job already. Have not I ? Let me tell

you one thing. I know that unfounded
allegations should not be made on the
floor of the House. This is not a good
practice. It is not a parliamentary
practice. That is what I told you. We
had a meeting on this. This is the book
where the guideline has been drafted
by all the political party leaders and
we'have evolved some rules and some
conventions which we bave to follow.
I think it is all right.

(Interruptions)
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SHRI P. SHIV SHANKAR : Sir,
does it stand part of the record or

not ?

MR. SPEAKER : Allegations can-
nat be part of the record.

(fnrerruptiam)

THE MINISTER OF ' STATE 1IN
THE DEPARTMENTS OF SCIENCE
AND TECHNOLOQGY, ATOMIC
ENERGY, SPACE, ELECTRONICS
AND OCEAN DEVELOPMENT (SHRI
V. SHIVRAJ PATIL) : Sir, now this
floor of the House cannot be allowed
for insinuating things. The statement
made by Dr. Swamy is based on the
information given to him®by someone
else. Now, these kinds of things are
spread in the House and outside. This
is not solving the problem. But it will
help in aggravating the problem. So,
the House is entitled to know who is
the leader who has given the infor-
mation. (Interruptions). We would like
to know the name and the House
would like to know who is spreading
this kind of rumours.

(Interruptions)
st wirewm gwd (fgw)
Heq AHET, AT STATAT HT ATA
§ 1 e & guw 9 qrar g A A
gy, & ag wamwarar § f s
eHY ¥ ¥ wex wg fF frdl qvax
q A€ qua gy wEY

avaw wFRW € AT, W4T
FEAT ATEA § ?

ot Rrew qody ¢ SRR FEr

& gq N arg = §, oot 9|
TETT A€ & o T drae Y faw-
fasita war, og Avax o famrwa £
AT AT FAT FAXT ATT FT R E ?

o o Frastee : s Ay,

ALY qrfaw § | g 49 AT aray
FT 7 Fo e AT o FFA e

I

VT TE AT | 34T gAY, wqy
Reffyaw T §2 oF aww wE
f& & Faeftr wdf weaqr--

(Ihrerruﬁtlou)

_ PROF.N. G,RANGA : What an
irresponsible type of statement this is 7

st weftrw AT : OF A
fra grdt 93 qTAT WA T ggw
@t Wt 3 st Ay s g e
T T8 §, = & Tww Aar g

FAeqw WEED © g ATIH @Ay
FY MW ard 2 g Wfiw 9¢
famaraadl w43, va'éﬁ‘t FEX w4 g ?

( =wam);

DR. SUBRAMANIAM SWAMY :
That leader is a Member of this
House ; it is for him to stand up, see
my predicament and come to my
rescue.

SHRI SONTOSH MOHAN DEV :
Is he present in this House now ?

(Interruptions)

PRQF. K.K. TEWARY : It is-
very serious ; it is a reflection on the
opposition leaders.... (Interruptionsy.

MR. SPEAKER : Let .them take
care of that themselves.

DR: SUBRAMANIAM SWAMY :
| § th?ught that this piece of infor-
mation was of such great importance
and that I should get direct verification.
I think the Prime Minister’s reply is
complctely satisfactory ; I believe her.
bundred per cent. I do not think, she
would have said it....(Interruptions). It
is not unusual for' Members on that
side. to 'quote X, Y and Z and make

-allegations about what the opposition

teaders -are doing, for example, abroad
etc. It is not that it is an allegation
that I made, but I am entitled to bring
forward before  Parliament ‘gertain
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opinions which circulate in the country
and get direct verification....

(Interruptions)

PROF. N.G. RANGA : This is
most irresponsible....(Interruptions).

DR. SUBRAMANIAM SWAMY :
Prof. Ranga is an old style parlia-

mentarian, I am a new style
parliamentarian; I have my own
standards.

PROF. N.G. RANGA : I have
never come across that kind of mis-
behaviour on the part of any Member
in Parliament.

DR. SUBRAMANIAM SWAMY :
It is not "a misbehaviour ; I resent
that, I wanted a confirmation....

(Interruptions)

A man of such seasoning should
behave in this way....

(Interruptions)

H
SHRI SONTOSH MOHAN DEV :
This is too much ; this cannot be said.
It should be expunged from the
record....(Interruptions).

MR. SPEAKER : You have for-
gotten the seriousness of the whole
gituation.. Why have you got together ?
It is to impress that there is something,
a very serious danger facing us right
now. We should act accordingiy.

DR. SUBRAMANIAM SWAMY :
The subject is of great concern to me.
After all, I am not concerned with that
part of the country directly in the
sense that I am not elected from there,
but still is a part of India, and, there-
fore, I have taken it upon myself to go
to Amritsar and investigate myself as
to what is going on. It is not that I am
not interested in the subject. T think,
it is very. important that the Govern-
ment comes forward and tells us what
is the actual position. And if I hear
somecthing which is not true, which [
find is fantastic, I must bring that
before this House, .

Now; since the last discussion
there have been certain new elements
in the Punjab situation. The first one
is the gross failure of intelligence
which has been made known to us
through the fact that 39 railway stations
were burnt in one night and onc can
imagine what organisation must have
gone into that. It is not easy to burn a
railway station specially in these way-
off places, because there are either
villages of Louses quite near these
railway stations. And in fact, I was
given to understand that most railway
stations had armed personnel, either
of the CRP or BSF, or of Punjab
Police, Posted. (Interruptions)

THE* MINISTER OF HOME
AFFAIRS (SHRI P.C. SETHD : Ian
flag stations, there was no Police
personnel.

DR. SUBRAMANIAM SWAMY :
If all the 39 railway stations had no
police protection, thzare must have
been pcople around there. I assume
that he is not saying that because they
are flag stations, there is no intelli-
gence work also in the neighbourhood,
This gross failure of intelligence should
worry Govcrnment, and us also : how
could such an act take place in onec
night with such systematic execution,
and the Government not being in the
know of it ?

The second new element is the
spread of terror which has taken place
now, from cities to villages. This is
something which is new to the Punjab
situation. It was not there before ; it
has happened in the last two months.
Here, the picture will be more scrious
if the situation becomes communalised.
Then the ratios are much more
different. The minorities become even
bigger minorities. If this tension
spreads to villages, it will become a
catastrophic situation. Barlier ‘on, we
had known that it was confined to the
cities. But now we find villages also
infected. *

The third element is the migration
which has now begun to take place.
Now people in' Kaithal and Yamuna
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Nnﬁar etc. in Haryana say. how people.
are coming across, after folding up

their business in Punjab. The migration
has started. For them, it is a terrible
thing. Once they had migrated in
1947; and then now in their own
country they Rave to migrate. It is
having an effect. Imagine these people
coming and telling these stories. Some-
times these stories get told in an
inflamed manner. What effect will it
have on the rest of the country ? Will
it stop with Punjab ? Will it stop with
Haryana ? It will spread. These stories
are bound to have effect all over the
country. :

In fact, some of these magazines
bave sent their correspondents and
interviewed people. There are poignant
stories about people who voluntarily
vacated during the 1984 Kashmir war,
during the 1965 Indo-Pakistan war,
and during the 1971 Bangladesh war.
They told the correspondents now that
at that time, they had voluntarily
vacated, knowing full well that the
country would be victorious and that
they would be coming back to their
villages. But today they say they are
going unwillingly, and that they have a
feeling that they will not be coming
back. This is the most tragic
commentary on the situation which
exists today. .

The fourth element is the
economic disaster, which Punjab is
now beginning to face. The Sikh
farmer and the Hindu trader and also
the migrant bhaiya who comes from
U.P. and Bihar together form an
economic unit, i.e. one cannot be
without the other. The bhaiya labour
comes from U.P. and Bibar. (Imrerrup-
tions) They look like me; just like me.
They are not coming to Punjab any
more. There has been a very sharp drop
in the migration of this seasonal labour
which comes for harvesting. The
Hindu trader who gives finance and
‘80 on in advance to the Sikh farmer
is also pulling out. What will it do to

Punjab, and to the country ? After all, -

Punjab is the granary of the country,

in terms of what it supplies.
1

In fact, my own information is
that in the last few months, the
situation in Punjab has rapidly moved
into the hands of the extremists; and
the Government is dithering in the
situation. What is it that they have in
mind ? Do they have a solution ? I my-?
self feel there is a solution, but the time
is running out. I suppose, from what I
have heard, that-there is not more
than one more month before the .
situation really gets out of hand. What
we are seeing inside the Golden
Temple indicates that; what we see in
terms of killings which take place
every day indicates that—today in
Chandigarh it was there, and we saw
this report. Yesterday ‘it was some-
where eise; then it was in Amritsar.
Then an MP was killed in his own
house, and somebody was killed in
Delhi in broad day-light. The situation
every day we are seeing. But according
to those who are knowledgeable obser-
vers—they tell me—the Government
has got one month. And after that,
there will be, in fact, a rebel Govern-

ment in Punjab. I do not know what

is behind all this. But a solution has
to be found and there is a solution. X
do not know what is in their mind,
because paradoxically the government
is very ready to vyield on religious
demands, but on political, ecoaomic
and territorial demands, they seem to
be dithering all the time. For instance,
on the reglious demands about Guru
Bani and the all India Gurdwara and
80 on, they conceded unilaterally. But
on the question of Chandigarh, on the
question of river water, on many other
related economic issues, on the
territorial question, ditheripg is going
on. We do not know exactly what they
have in mind. But when it came to
Article 25, the Government was very ai
quick in acting. I have my views on wha?
should have been done. on Article 25
presently. But here by Government’s
own admission, it says, they have not
received any formal communication

from the Akali Dal in regard to Article

25 before 18th March 1984. This

-issue had not been discussed in any of

the earlier talks nor did it figure in
the” list of demands. Government
agreed to it. What I feel about Articlg
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25 1say in a minute, but 1 do feel
that the readiness of the Government

to yield in religious demands and °

dithering and reluctance on the other
demands leaves me greatly puzzled,
Even on the religious demands, the
question is you announce it but you
do not implement.

When I last went to Golden
Temple, they said, these pecople
promised us Guru Bani, but there was
no arrangement made for it. Why was
it not implemented ? They said, ““They
would implement it.”> Now on Article
25 also, there is 2 feeling that there is
a back tracking. I do not know
whether there is a back tracking or
not; but this is for the Minister to tell
- us, but there is a feeling that there is
a back tracking.

A qucstion arises that if they
want to negotiate, thcy must know
with whom to negotiate. Mr. Longowal
is considcred the moderate. 1 also
know him to be a very ressonable
person. But one day il they ncgotiate
with him, the next day thcy declare
that he has cngaged in  scditious
activities and they say that thcy will
prosecute him for it; and yet on
another day, said that thcy had made
only an announcement but they had
not gone through the proccdure. If
you have a case against a person and
charge him with seditious activities,
how can you negotiate with him ?
That means you do not want to
negotiate with him. This would bea
logical corollary. With whom do they
want to negotiate ? You have put
Tohra, Badal and other people in Jail.
‘When you have put them in Jail, they
will not negotiate with you. Then
with whom do you want to negotiate ?
This is something which the Govern-
ment must answer. About sedition,
Longowal himself said that he thought
that this was 2 joke. But most people
in Punjab feel that this is political
because they pointed out to him about
this. Once one of their party. man, **
who is now the administrator of the
Punjab State Electricity Board, had

*“Not recorded,

handled Rs. 200 crores worth, in 1978, .
he had burnt the Indian National Flag.

) MR. SPEAKER : Please, pleasc,
again you arc¢ rveferring to a person
who is not present. It may lead to
falsehood.

) DR. SUBRAMANIAM SWAMY :
Is it a false thing ?

MR. SPEAKER : Yes. Please do
not do it.

DR. SUBRAMANIAM SWAMY :
He burnt the flag.

MR. SPEAKER You do not
know, because I was there at that
time.

(Interruptions)

. DR. SUBRAMANIAM SWAMY : -
Did he not burn the flag ?

MR. SPEAKER : Please do not

do it, because you do not know about
it.

DR. SUBRAMANIAM SWAMY .
There is no question of knowing it.

MR. SPEAKER : Information can
be wrong.

DR. SUBRAMANIAM SWAMY :
I have to go on the basis of what I
have been informed by the people
whom I trust. I want to know what is
the truth ? Where do I find out the
truth ?

MR. SPEAKER : Not like this.
You cannot go on the basis of all and
sundry, a few Sikhs here or a few
Sikhs there. (Iuterruptions)

THE MINISTER OF ENERGY
(SHRI P. SHIV SHANKAR) : Parli- -
ment is not the forum for this.

DR. SUBRAMANIAM SWAMY :
That is the only place where you are
committed to tell the truth; elsewhere

.1 cannot catch you. You may not tell

the truth. This is the only place
where you can tell the truth. .
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THE MINISTER OF PARLIA-

MENTARY AFFAIRS, SPORTS AND
WORHWS AND HOUSING (SHRI
BUTA SINGH) : He cannot authenti-
cate it. Hec cannot level a charge
against a person who is not present
here to d=fend himself.

~ MR. SPEAKER : Pleasc do not
do it.

SHRI BUTA SINGH : He is not
present here in this House.

DR. SUBRAMANIAM SWAMY :
Did he not burn the flag ?

MR. SPEAKER : No, no.

SHRI BUTA SINGH : You must

authenticate before you make a charge

against a person.

SHRI G. S. REDDI Miryalguda) :
Let him give a notice of a question.

(Interruptions)

DR. SUBRAMANIAM SWAMY :
Did he not burn the flag ?

MR. SPEAKER : He could have
got information not like this.

(Interruptions)

DR. SUBRAMANIAM SWAMY :
1 can always even say that he is
reported to have burnt the flag; you
cannot say that I cannot say that.
These are some of the things that
are going on in Punjab.

ATATE WA QW : ATEAIG
qXEA FT g KAST FFT 97T &
T JwweAr e |

“MH‘!'TW : HTT SAFT AN
Af ¥ GRA SN g ¥ A[e A
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DR. SUBRAMANIAM SWAMY :
These are scme of the things which

are being said in Punjab, that the
Government is engaged in, favouritism.
So I am bringing it to your notice.
The fact of the matter is “that the
Punjab situation is getting worse. We
must know, why ? That is the feeling
in the minds of the Sikh pecople there.

- off Twfag aray (@) o &
fade st aigar § fs ag T
gy Ak wsdiy fasg A fara &,
JOHT TF TG q FIE W FIRNT

qET FT FFAT Z |

DR. SUBRAMANIAM SWAMY :
If Mr. Buta Singh can tell me that **
did not burn th:. National Flag, I will
take his word. (Interruptions)

MR. SPEAKER : He did not. I
cannot tell you herc. But if you had
asked me in the Chamber I would have
told you. I was the Leader of the
Opposition at that time.-

DR. SUBRAMANIAM SWAMY :
You can tell me now. I will take
your word because I get it on a good
authority.

MR. SPEAKER : I am on record
in the Punjab Legislative Assembly on
this very subject. I am not going to
allow names to be recorded. No names
are to be recorded.

DR. SUBRAMANIAM SWAMY :
The- Government agreed to make
clarifications on Article 25. Article
25 does not by itself say anything
about the Sikhs being part of the’
Hindu religion, but the explanation .
makes out that, in fact, as far the
institutions being thrown open, Hindus
means Sikhs, Jains, and Hindus, , etc.
So, this is something which they have
objected to and from what Mr. Sethi,
the Home Minister let loose, it appears
that they have also asked for a separate
personal law. What Mr. Sethi did not
tell us, is that Mr. Longowal has said’
that, “If have you a uniform civil code
in the country, them I will not ask for

*%Not recorded.
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a separate civil law. But if you give
it to one community, one religious
community, then we have a right to
ask for it.”’ This, Mr. Sethi did not
tell the House and he knew that Mr,
Longowal is of this view.

So, here is a question of an
entirely different picture being put
forward before us; that here is Mr.
Longowal who says, “You either treat
us on par with all religious groups,
by having a -uniform civil code, or
you give it to everybody who asks
for it.”’

Now, I may say, that not only
Sikhs have asked for a separate
personal law, but I have seen state-
ments of people of Jain religion also
and some Buddhist leaders also, in
this regard. This is something which
the Government should make ciear.
Now, it is for the country also, to
seriously think now, whether in
terms of keeping ths country
together, when you are going to allow
this multiplicity of laws. In fact, Mr.
Longowal’s comments should be taken
as a national debate on this question.
I do not think that in ths context in
which Mr. Longowal has made this
demand, this is an
demand, and thercfore to the extent
that the Government accept it, that
is fair enough. There is also some.

(Interruptions)**

DR. SUBRAMANIAM SWAMY :
It is for you to debate. I am saying
that Mr. Longowal has said that if you
have a uniform personal law, then...

(Interruptions)**

DR. SUBRAMANIAM SWAMY :
He has said also. (Interruptions)** He
did not say “Abolish it”’. He has said
about a uniform civil law. (Iarerrup-
tions)**

MR. SPEAKER : Not allowed.
They are speaking without. my
pormission. It does not form part of
repord.

unreasonable

**Not recorded.

DR. SUBRAMANIAM SWAMY :
I need not say that you should have a
uniform civil code. But I say that
there is a powerful logic in what Mr.
Longowal, says that if you give i¢ to
one religious group, you cannot deny
it to other religious groups if they ask
for it.

(Interruptions)

I have got this confirmed from
Mr. Longowal himseif that he is of the
opinion that either there should be a
uniform civil code or the Sikh religion
should also be given this right.

(Interruptions)

Coming to the question of solu-
tions, first of all, I would like to say
that in the prcsent context it would be
entirely unwise and foolish if the
Government enters the Golden Temple
as demanded by some people. It will
make the situation in Punjab irretriev-
able as of now. In fact, the rumours are
greatly afloat in Punjab that the Govern-
ment is secretly planning to do some-
thing like that. I am saying that this
is a rumour. I am not saying that this
is true or I have heard it from any
opposition lecader—Mr. Longowal or
anybody. I am only asking you why
you should spread rumours.

(Interruptions)

t RAlTw AWt QU o
@ & @ AT ) §, 9w gafwar oy
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TIAN @ | gEfag 919 & aiw )
& f& d@fae # 92 asr.ar 7 ady, afesrg
H AYIST 93T AT AT T 9 A1, &
T*q TIET FT 918 FA T 7 FIO |
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faqoas & I & aer )

DR. SUBRAMANIAM SWAMY':
If my name is tagged with Mr. Bagri,

that does not mean than he can speak
along with me also.

MR. SPEAKER : You ar: sitting
on the same bench!
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DR. SUBRAMANIAM SWAMY :
What is the solution ? First of all, let
us recognise that the psople of Punjab,
particularly the Sikh community are
emotional people, who have a feeling
of grievance. They have a felling that
they have to struggle for everything.
This may be right or wrong, but this is
-there. When you have got to approach
a solution, you have got to take all
this into account. They fecl that for
getting their linguistic State they have
to struggle more than others. They
feel that despite the fact that they
produce so much for the granary of the
country, they have to fight for the
water. They feel that Chandigarh
could have been given to them as
Madras city with 60 per cent Telugu
speaking people, was given to Madras
State, Tamil Nadu. (Interruptions)
Therefore, this gricvance is there......
(Interruptions).

MR. SPEAKER : Yes, you carry
on.

SHRI G.M. BANATWALLA
(Ponnani) : You are asking him to
carry on, ask him to conclude.

DR. SUBRAMANIAM SWAMY :
I cannot appease Mr. Banatwalla, so
naturally he is unhappy...... .

" (Interruptions)

SHRI NIHAL SINGH (Chan-
dauli) : Who is happy with, you ?

DR. SUBRAMANIAM SWAMY :
Well, you are also unhappy, the whole
House is unhappy-.-... (Interruptions).

Therefore, I say that is somcthing
on which the Government will have to
build confidence and for that there are
certain things which they should have
done. For cxample, on the 3rd April
there was a big shoot-out in which
eight Sikhs died in Amritsar., There
should have been a judicial enquiry.
They asked forit. When we asked

‘for a judicial enquiry in Patiala that
was accepted, the same way, this should
also have been accepted. But the
Government did not accepted it. This
created a very bad fecling. So, I say

that there must be  confidences
building in which the Government
should appear to be action fairly.
Whether the Government acts fairly
or not is not that important as to
appear to be acting fairly, and here
is something where the Government
missed the bus, Similarly, when we
ask Parliament quecstions, the Govern-
ment avoids telling us certain ‘things.

~ Mr. Scthi tells us something but when

it comes to an Unstarred question, we
get different sort of information.
Government have consistently refused
to give a White' Paper on the Punjab
gituation and table all the correspon-
dence. Why, I do not understand. If
you want our support, you must tell
us what the facts are. '

Similarly, on the question of arms
inside the Golden Temple, the
Government is on record to say that
to some extent the arms are permitted.
The question is how much of the arms
dre not permitted. Government has
no answer to this. According to the
answer given on 7th of March 1984,
they say :

““The Government of Punjab have
reported that the number of
firearms permitted by the
Government earlier in the Golden
Temple is as follows :

SGPC - 14
" Darbar Sahib
Committee — 14

etc. etc. but they say: “We have no
informetion whether the aumber of
arms inside the Golden Temple
exceeds this or not.”” This is what
you say but you are not able to
answer it.

Similarly, there are ruling party
Members who regularly say that
hand is involved but when gquestions
are asked in the Parliament, the reply
is in the negative. For example, the

- question asked is - whether CRPP

caught two Pakistani spise in the guise
of Nihangs, and the answer givenby
the Home Minister is ;: ‘‘According tg
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the State Government of Punjab, CRPF
personnel have not caught two Paki-
stani spies in the guise of Nihangs”.
The ruling party Members come
everyday saying that this foreign hand
is there, that forecign hand is therc,
but when it comes to answering
questiors, they are unable to give us
any concrete facts. How can you
expect us to support .you if you do
not come out with concrete facts?
Similarly, on foreign hands question
No. 652 was whether there is a
foreign hand behind the incidence of
violence by extremists’ and the
Government’s answer is: ‘‘Govern-
ment have rcceived the information
in this respect from time to time
and the Government have continually
been monitering  with utmost
vigilance’’. This is no answer. I
would, therefore, say that the second
requirement is that the Government
must tell us the truth as to what they
-know. Or, if they do not know
anything at all, they must tell us. I
also say for the solution that there
is no point in further negotiations and
discussions. If the Government wants
to act in a decisive way and wants
our support, then I would say that
they should implement certain
demands unilaterally because they
have been discussed lawfully. No
further discussion is necessary and in
this regard I would say that certain
demands which are purely secular in
character, should have been conceded.
If you want I can quote them, these
are Chandigarh, Water, etc. These
are well-known. On the question of
Boundary Commission the Government
should implement it and then if the
other side is not forthcoming I will
say that there will be a moral base
for the Government to ask for
cooperation from the Opposition to
take corrective action in Punjab.

So, finally I would say that is the
responsibility of all of us to give
courage to the people of Punjab, who
are valiantly fighting the extremists.
For this, there should be regular visits
by Parliementary Committ2es, they
should meet the people, go to the
various towns and address meetings.

and some get killed for a good cause.
... (Interruptions) 1 say this in. the
utmost seriousness. Almost all of us
are giving speeches here. But none of
us is going into Punjab, perhaps with
your exccption. This is what should
be done. After all, if the Ninth Guru
could give his life for the religion of
his brother, I think it is time for the
sake of Punjab we make a commit-
ment and go there.

SHRI B. R. BHAGAT
(Sitamarhi) : Mr. Spcaker, the
situation in Punjab, and as a result
thereof in the country, is so serious
that, if I may say so, this country
after independence did not face such
a gituation. Since Dr. Subramaniam
Swamy began by saying that Punjab
is problem No. 1 in the country, I
expected that he would try to bring
into focus the seriousness of the
situation and would offer solutions,
which would be acceptable to the
Parliament as a whole, and not indulge
in partisan arguments and points.
This is very important. Unfortunately,
probably he came to the House in a
state of absent-mmindedness.

SHRI BUTA SINGH: He was
rumour-minded.
SHRI B. R. BHAGAT: Yes,

rumour-minded and h= got de-railed.

SHRI RATANSINGH RAJDA
(Bombay-South) : Rumour or humour?

SHRI B. R. BHAGAT : In the
very beginning, it is my task to appeal
to the House .to take a national
perspective. In this respect, this
House has a glorious tradition and
whencver the country faced a national
danger or crisis, the House rose as one-
person. I need not*remind the House
that as late as in 1971, when there
was the Bangiadesh crisis, what was
the situation here? Every member
spoke with one voice and mind because
there was a clear perception that thers
is a threat.  Probably the threat at
that time was very rveal; the war was
going on, the Seventh Fleet was
moving in the Bay of Bengal and there
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was all-round threat. Today there is
a similar kind of serious threat. But,

unfortunately, there is not that clear

perception today. Though the Prime
Minister as well as others have been
warning of this situation and though
she has said in this House that this
country is facing many dangers, many
members in the opposition scoffed
at it.

So, today my fiist dutyis to
analyse very briefly what the danger
is. Thedanger is both external and
internal. Externally the danger -is
from neo-imperialism. Dr. Subra-
maniam Swamy has been to foreign
lands, he is a student of economics
and the political working in the world
and so he knows what neo-imperialism
is and how it is working. It is
creating a dangerous situation in the
world, in the Indian Ocean, in the
Persian Gulf, in Pakistan, everywhere.
The Defence Minister has done bis
duty by exposing the military danger
from Pakistan. He has mentioned it
in this House. So, the Government
have been saying again and again that
this country is facing a danger from
outside.

Another danger is the de-
stabilisation at home because of the
unfortupate nemus between the anti-
national forces in the country, with
the neco-imperialist forces outside.
The anti-national forces are active all
over. The country is committed to
secularism, which means respect for

all religions. If we do not have
“respect for all religions, our unity will
be threatened and there will not be
any Indian nation. We have different
languages and we have almost all the
religions of the world. If there is no
equal respect for all religions ' and
languages, our parliamentary system

of Government and the unity of this

nountry will be threatened.

But unfortunately, what do we
see today ? We see that right in the
beginning communalism was the
biggest internal threat and whenever
there used to be communal riots, the
House as 8 whole¢ rose—1 may remind

you of the great debates on these

issues times without number in this
House. Whenever the Members saw
communal riots taking place,  this
House saw a threat to the umity of

" this country and the House rose to

the occasion as ene whole to meet
that challenge ‘irrespective of diﬂ’ereut
parties or groups. Today it is coming

‘in the shape of fundamentalism: We

saw the Islamic fundamentalism, e
saw the Hindu fundamentalism, Vishwa
Hindu Parishad and others, and all the
movements that are going on, and
unfortunatety, the most shocking and .
surprising thing is that we saw a streak
of fundamentalism .among the Sikhs.
Sikhism is the last religion in this
world, the purest of the religions for
the service of humanity. It was born.
to save Hinduism, to serve thé
humanity for which enormous sacri-
fices were made. It is based on

" secular principles, respect for religious

freedom and all that our country
stands for. But there is.also funda-
mentalism in that. And we have
some fundamentalism in Christianity.
This is the biggest danger and this is
nexus—the fundamentalist forces in the
country and the communal forces in
the country having a nexus outside,
and this is the danger that the country
is facing—tiying to de-stabilise the
country. This is a great country
which cannot be taken over easily, but
it can be dismembered, it can be
weakended and therefore, let us agree
on one thing as we have agreed in
1971, a8 we have agreed an basic
issues of State policy in the past and

. my appeal is to that vanishing creed

of frcedom fighters, those of us who

‘fought for the freedom of the country—

they are on all sides of the House.
Let us all units and create that
condition so that this problem can be
tackled on @ national basis. This is
my first appeal to the House that let
us rise as one person, the whole
Parliament, to face the situation in
Punjab.

Having agreed on this, now let
us agree on the nature-of the threats.
You scoffed at it saying, *Where is the
foreign hand tf. Why did yau talk this;
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Dr. Swamy ? You know that foreign
hands cannot be discovered easily,
and even if they are discovered, the
Government cannot. say it because

they have to deal with them, they’

have to strike them. Of course, they
havc to caught somebody coming over
the border in Punjab. It is a soft

border because people can go across it .

illegally. There have been people going
like that in the past, smugglers and
others. Today we have been reading
in the papers that people trained in
Pakistan have been coming over and
doing acts of violence and terrorism.
The other day, during the debate on
Punjab last time, Mr. Indrajit Gupta
made a very good point. H:= said
that these are acts of very highly
skilled profecssionals and the
professionals are trained, and there-
fore we must approach this problem
in a more serious manner, because
of the situation we arc facing.
Terrorism in Punjab is a very
organised terrorism and highly
professionalised terrorism and the
amount of sophisticated weapons that
they have in their hands are ali coming
over across the bordcr. There is
enough evidence, the Government has
said so, the press is saying so and
everybody is saying that thcre s
evidence that there is a lot of gun-
runhing between the Punjab and

Pakistan across the borders and those .

arms are in the hands of this parti-
cular group of terrorists and therefore,
this is the crux of the situation.

16 brs. )

I will again give another example.
Some serious incidents hdve taken
place and it gives rise to a cause for
concern. But this is not the tims to

‘ attack the Government for that saying,
‘you are not acting and you arc not
doing this.” I will tell you what
happens when you are faced with a
very highly professionalised terrorism
according to Mr. Indrajit Gupta, to
which we agree.

These are the people who were
wrained by high professonals. T_hey
arc operating under an . organised

leadership. You compare the situation
with the situation in Englaud-North
Iris terrorists. In London there were
weeks of terror. Every day, in their
main streets—Regcant St., Oxford St.,
and everywhere bombs were thrown,
Police and the people were_getting
killed. Buat the Government, the

- Parliament and the country kept their

nerves. That is how a great country
should behave. I want this great
country to behave in that way. I
want that we should not lose our
nerve. I know 37 Railway Stations
have been burnt. There has been fire
and that many killings are taking place
every day. Once the House had to
agree that we are fighting terrorists
and that there is a foreign hand. You
may agree or not, the Home Minister
may identify but tell you or not. I
would advise him, if he knows, he
he should not tcll. Hc has to carry
out neeessary operations. If he
wants to disclose, Ict him disclose. If
he does not want to disclose, he
should not. But the point is, you see
global forc-s working together with
internal dcstabilisers and saboteurs.
Do not be simpleton. There are
forces in the world. They do not want
India to be strong. There are forces
in the world which want India to be
destablised and weakened. They want
to dismember our ceuntry. Unfortu-
nately, they have a hondle in Punjab.
They want to exploit that situation.
Therefore, having agreed to these
major premises, let wus forge our
response. This is a national crisis.
There should '‘be national response.
Second is the nature of the threat—
what is the threat ? The threat is to
the unity and integrity of the country.
The tbreat from forces outside and
access with forces inside—reactionary
forces. 1f we agree to this, then
what is the solution ?

Dr. Subramaniam Swamy started
by saying—what .il the solutien, but
he forget and went astray.

DR..SUBRAMANIAM SWAMY :
No, no. :

~SHRI B. R. BHAGAT : ' So far
as the Government is concerned, time
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without humbéy, the Prime Minister
and the Government have always
shown, I say ‘always shown’, great
stympathy for the demands of the
Akali Dal. Dr. Subramaniam Swamy
himself has said that they had 46
demands in the beginning or 45
whatever it is. None of them Wwere

the d:mands against the Hindus. That

is true,

You charged the Government
that Government has not acted in
time : it has changed its stand. But
actually, what has happened ? Who
has chaiged the stand? Has the
Government’s stand of settling this
question peacefully, through negotia-
tions changed ? No. It has not
changed.. Even to-day the Govern-
ment is saying that we are prepared
to discuss and settle the issues. First,
43 demands; then in an appeal to all
M.Ps ant Longowal listed 12
demands. In the latest letter to M.Ps
Sant Longowal has ‘another list of
demands and so on. Finally, as you
have yourself said, they came with the
new demand regarding Article 285.
There are various other demands. I
- do not want to go into their details.
But whenever the Government started
to act, I am sorry to say, it was the
Opposition  which criticised the
Govcrnment. I give you two examples—
the amendment of the National Security
Act, describing Punjab as a very
dangerous State. The Ordinance was
issued,  Was it accepted ? Was it
supported by the Opposition ?

DR. SUBRAMANIAM SWAMY :
That is not the solution ?

SHRI B. R. BHAGAT: You
want the Goverument to act. Do you
want the Government to go naked in
a crisis @r in such a situation ?

. fa=mme e
N QX & g Far &

St W
(groftge) :

war ?

SHRI B.R. BHAGAT : Govern-
ment wants power. It is the Govern-

ment which is charged with not

. chair.]

discharging the respomsibility, 1 am
not saying that ordinance—WNational
Security Act—is the solution. But it
was arming the Gavernment with
necessary powers to deal with the
situation. You criticise that. Now;
let us take article 25. The Akali Dal
did not place the demand in the
beginning; neither in the 45 demands;
nor in the 12 demands; and nor in
the other letter. Later on, they came
for a change in the article. They even
burnt d own copies of the Constitution.
A very reasonable person like Sardar
Parkash Singh Badal went on.
Committing a crime by burning the
copies of the Constitution. You know
the law. I think, ¢to burn the
Constitution is a cognizable offence.
And for -that, you have to suffer. Now,
you say “why have they put him in
jail*’? If you commit a crime,
naturally you suffer for it. It is not
the pleasure of the Government to
put lcaders like Shri Badal in jail. If
you delibsrately commit a crime which
is cognizable and which attracts
punishment, you have to accept the
punishment.

Therefare, when the Government
said that they were prepared to talk
about it, thep first you started
questioning the bong-fides. You started
questioning it. The other day in the
debate, you said, “What is in the
letter and what is your commitment®?
What is this ? This is not the respanse.
This is not the response to face a
national crisis liké that, You went on
alleging that the Government was
dithering and not acting. But the fact
of the matter is, on all ‘these matters,
the Government has been willing and
responding positively to various
demands so that the matter may be
settled. Unfortunately, some of ouyr
Members say, as you have just now
said that the Prime Minister is.
obscsscd with elections. Well, elections
are still a few months away. We
know, we have a matured democracy.

16.07 hrs.
[MR. DEPUTY-SPEAKER in the-
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SHRI SOMNATH CHATTERJER :
Are you sure that the elections are...

SHRI B.R. BHAGAT : I am in
the same position as you are but
knowing that the term of Parliament
would come to‘an end in January, 1988
only after...(Interruptions)

MR. DEPUTY-SPEAKER : No
side-talks please.

SHRI B.R. BHAGAT : For him
or for me ? 1 cannot ignore very
important hon. Member. And, there-
fore, the question is let us keep out
the elections. Regarding election
atmosphere and other things, all of
us are 'very seasoned and veteran
election fighters. Election tempo is
decided just a few weeks before
elections and that settles—the wind
blows this way or that way. It is still
a few months away. Why arec you
bringing in all these things ? Let us
try to deal with the very serious
situation.

Thercfore, the point I am going
to make is, let us understand how to
deal with the situation. We are
fighting terrorism and we must
strengthen the Government in order to
effectively solve the problem.

INDRAIJIT GUPTA

SHRI
(Basirhat) : How ?
SHRI B.R. BHAGAT : The

Government has to act. Aand the
Government is saying, the Home
Minister and the Prime Minister are
saying that they are always acting
and they are in command. They have
been saying that. Now, various
tripartite meetings took place and
bilateral meetings took place. ~ You
know what happened in 1983. I am
coming to this. Shri Indrajit Gupta
asks ‘“How”? During tripartite talks of
1983, various formulations were made
and the understanding was very near.
However, it appears that at the last
moment, the Akali Dal leaders
suddenly left the negotiating table
when a little more effort on their
part could have settled the matter.. I

...shink, at that moment, the Opposition

also could have persuaded them since.
they have a very direct contact. You
are saying that the Government has
a secret contact. But you have open
and direct contact. You could have
persuaded them saying, ‘“Here, we
want solution and we will pressurise
the Government’’. Even many of .the
Congress Party Members would have
helped you in persuading the Govern-
ment to come to the solution. But
you did not do so. Again, about the
February, 1984 tripartite meeting. I
am saying this because all of us were
involved in it. Tripartite meeting was
adjourned for a short while because
of the very unfortunate or very
sad events that had taken place both
in Punjab and Haryana. The Akali
Dal delegation went there to see
and help restoring peace, in troubled
ereas.  But later on, the Akali Dal
delegation never returned. You
did not ask them, you did not
tell thém, 1lst us come to the
talks; let us continue the talks, when
thc peacc was restored. Here, the
whole House expressed sadness and
sorrow at what happened in Haryana
and at what happened in Punjab.
Innocent people of both communities,
Sikhs and Hindus, lost their lives.
Therc was a g=nuine national sorrow.
But, after that, what happened ? You
should have persuaded them to come
and resume the talks.

What are their demands ? In spite
of the fact that new demands are
being added, the Government has been
making efforts to solve the problem.
The Prime Minister has a particular
sympathy with the demands of the
Akali Dal and she wants to solve the
problem. Despite what is being
propagated against her that she is
against the Sikhs or she is against the
Akalis—she is not—she wants to solve
this very vexed problem. But at the

. crucial moment, it was your duty also

to sce that tripartite talks should have
been resumed. Therefore, if we failed,
we have all of us failed. Doa’t put
the blame gn one gquarter. Al of us
have failed. The time is running owut,
But still it is not too late.
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DR. SUBRAMANIAM SWAMY :
When they succeed, they say that they
have succeeded. But when they fail,
they say that all of us have failed.

SHR{ B.R. BHAGAT "I am
telling you certain- facts. I am not
saying in a spirit of putting blame or
apportlomn; blame on any quarter. It
is a national crisis and let there be
a national! response. There were two
occasions. If there had been a total
national response in 1983 and 1984,
this matter could have been settled.

Meanwhile, what has happensd ?
Terrorism has taken command. The
forces of violence, the forces of hatred,
the forces of communalism, the forces
of bringing a division amongst the Sikhs
and the Hindus, have taken command.
In that, the nation has lost and nobody
has gained. Therefore, on this occqgion,
let us examine very coolly what should
be done.

Firstly, let us understand the
situation. There was no bandh or any
such thing when the Irish movement
was going on. Why are there bandhs
by anyone, the Akali Dal bandh or the
BJP bandh or any other bandh ? You
charge the Govcrnmgnt that we are

electioneering and politicalising. But -

what are the bandhs for ? Does that
solve the problem ? On the other hand,
it creates provocation and it creates a

bad feeling. Therefore, firstly, a call from

Parliament should go to the Akali Dal
that they should call off the agitation.

There should be no agitation because

theére is a consensus for solving this
problem through negotiation. You
know it; you have all participated in
the talks. .

The problem was nearly solved.
The religious demands were accepted.
About Article 25, their latest demand,

the Government has agreed to talk, -

discuss and negotiate. The territorial
domands can also be scttled. There is
no problem about that if there is a
goodwill. The water demand is nearly
settled because the procedure to refer
it to tribunal has been agreed to. So,
what is left in their domands 7 There

ts nothing left unless some people °
have  ceftain - other ideas, extra
territorial ideas, extra-territorial nexus,
de-stabilising the country, dismtesrating
the country and all that under tbe
influence of Pakistan or other outside
forces. Let these dark forces be
isolated. The terrarists are working
for creating terror. They are not for
a solution of the problem. Luckily,
they are very few in number. If you
help the QGovernment. I think, the
Government will be able to isolate:
them. It may take some time. You
remember how much time it took to
solve the insurgency problem in
Nagaland. You remember those day
when we used to discuss and charge
the Government in the same way,
““You are not doing anything.” Bven
our great valiant army was ‘critictised.
But with goodwill, with firmnecess, with
flexibility, ultimately the Nagaland
problem was not only solved by army
action but also by persuading the
Naga people to come to the main-
stream. Therefore, we should do what
is our common task. No bandh, no
agitation, nothing. Terrorism and
violence which are threats to any
organiscd existence or to a nation have
to be ‘tackled. There should be

. agreement on that and there is an

agreement on that. We should create
a cordial atmosphere in Punjab. You
say that the Hindus in Punjab are
terrified. Yes. Incidents like this can
create terror.in the mind of anybody.
It is very uanfortunate. Sikh and Hindu
amity must be maintained. Similarly,
in Haryana or in Delhi and everywhere
else, the country must remain firm on
secularism, respect for all religions,
equality for all citizens and safoty to
all citizens. It must remain firm and
then only we can approach the people.
Let us go to the psople in Punjab and
create a peaceful situation. You have
ample experience how to tackle
insurgency and terrorism. Ours is a
great country and it - has a great
Parliament. We should not be unnerved
with some incidents which are
happening here and there. Just as it isa
~ matter of sorrow when somebody dies,
it is a matter of greater' Mipibw '
some innooent ‘peoplo are ‘W
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the involvement of the npation in that
sorrow be thcre. Let all of us try to
create a peaceful situation in Punjab,
Let us rousc the people of Punjab so
that the Governmeat acts and isolates
terrorists who are creating violence.

This is the only way this matter
can be solved. The solution should be
on that line. Let us all agree on that.

MR. DEPUTY-SPEAKER : I
would make an appeal to hon.
Members to be brief in their speeches
so that when the hon. Minister replies,
the House will have its full strength
as 1t has now.

(Interruptions)

MR. DEBPUTY-SPEAKER : The
time allotted is only three hours for
this discussion.

Shri somnath chatterjee will now
speak.

SHRI SOMNATH CHATTERJER
(Jadavpur) : Mr, Deputy-Speaker, We
are discussing today the situation in
Punjab under the shadow of ghastly
happening which pose the greatest
threat to the integrity of our couatry
and unity of our people. We have
discussed on the floor of this House in
this Session itself and on several occa-
sions, the situation in Punjab. This
has led to the creation of a doubt
about the utility of holding such discus-
sions when we find that the Govern-
ment in Punjab has lost even its
-capacity to react, if at all it has any
capacity to act. It seems to me that
the Government there has become a
silent spectator only waiting for the
events to overtake them. One neces-
sarily wonders whether there is any
semblance of Government or Adminis-
tration in the part of the country.
There is complete collapse of whatever
machinery, if any, that is there for the
enforcement of law and order. What
is more, we do not find any adminis-
trative or political will.to tackle the
situation.

Having beard the speech of Shri

B.R, Bhagat, we find that the Punjab -

- Mt. Bhagat has said,

Government is not only bankrupt in
action but is bankrupt in ideas also.
I am sorry to-say this. This we can
koow from what appears through the
reports of the newspapers.

When we requested the hon,
Speaker that the hon. Minister should
come before the House and make a
statement, we expected some construc-
tive suggestions from the Government.
And the statement was only a crude, if
I may say so, or a very unsatisfactory
precis of some of the newspaper
reports. Not a singal course of action
has bcen suggested. What the Govern-
ment. is thinking, nothing is
We had raised it because we had read
about these in the press. 39 Railway
Stations in nine districts were involved
in one sweep as it were. People were
killed. A proclaimed offender was
killed outsidc the Golden Temple.
Then the killer was killed. Who is

' _made by Home Minister 464 .
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killing whom there ? An M.P. has -

been killed ; an e¢x-MLA has been
killed ; leaders of political parties have
been killed. Therefore, what was
expected from the hon. Minister was
that he should come out with a specific
solution, at least the action that is
going to be takecn by the Government,
but we did not findbany. We have seen
in the papers and in the statement also
that a2 number of AISSF activists have
been arrested. But since when have
these arrests started and what has been
the effect of thcse arrests on the situa-
tion,we do not know ; we do not know
whether it hus been indentificd as to
who have teen responsible for the
happenings. I would like to know from
the Government whether there is any
intelligence agency operating in that
area. It cannot be just an isolated
action at one place,
there and tri-s to indulge in arson. 39
Railway Stations were involved almost
at the same point of time, and the
same type of procedure has been adop-
ted. Therefore, the situation is that
there is a complete collapse of the law
and order machinery. After all, it is
very easy to say, ““I will deal with it>,
““Bverything is

somcbody goes

Y

now on the lap of the Opposition”. It
is very casy to say, “Let us rise to the -
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occagion ; let us mnot criticise the
Government ; you have to support_the
Government for taking recourse to
N.S.A. and what not’’. If this is the
way Government is going to solve this
problem, we have seen what has been
the - result of the . Government’s
action.

So far as law and order machinery
is concerned, so far as the question of
maintenance of law and order is con-
cerned, it is, squarely and primiarly,
the Government which is responsible.
I shall comc to the demands aspect
later on. This is preciscly what the
country wants to know, what the
people of this country want to know :
how do you proposc to solve this
problcm there 2 You have kept the
issucs alive. The seriousness of the
situation is that thc demands which
were political demands at onc time or,
let us, say, the democratic issues
raised by the Akalis have now taken
ona religious colour also unfortu-
nately. This is the tragedy of the
situation. The extermist clements bave
.now the sway over the situation, they
are having greatcer and greater control.
Now the moderates do not seem to
have any voice. or control at the
moment.. Even amongst the Akalis,
inter-party disputes and killings have
started. What was ordinarily thought
to be the dominating position of the
moderates is not there ; they are
losing their control or stronghold. And
this is all because you have adopted a
policy of drift, you have not solved
the problem. I would like to remind
the hon. Prime Minister that in June
last year the parties had come very
near a solution, and yesterday at the
Convention of 17 Political Parties,
national Opposition Parties, a Resolu-
tion was passed expressing their
conviction that, if only the Prime
Minister had adopted a positive and
correct attitude to the initiative taken
by the Opposition Parties in June last
year, the tragic developments of the
subsequent nine months and more
could have been avoided, Peace restor-
ed in the disturbed State and.the
people saved from the present agony
they are going through.

The history of Punjab, especially
since Pactition, has been a glorious
history of decades of total communal

- harmony. But to-day we find this

harmony is being shattered. Specially
after the Partition of the country the
Hindus and Sikhs along with other
communitics have jointly by thair

_sweat and toil and blood built up the

Punjab of what it is to-day. Wc kaow
the important positiod Punjab is
occupying in our country. Whether it
is development, food production or
industrial production we are very
much proud that a part of our country
has developed in this manner, specially
when it had to suffer the ravages of

-partition of this country. But it is

nothing but a great tragedy that th:
people are now thinking of migrating
from one State of another. Now whose
responsibility is it to give protection
to the pcople who are thinking of go-
ing away because of fear of theirlives.
We do not want that situation. * The
extremists activities have been going
on not only unabated but it is gaining
momentum,] You are saying whencver _
you come *to Parliament—the Home
Minister says that this event has taken
place, that event has taken place. The
precious little whgf are you going to
do  about it? hat have you done
about it ? We have been repeatedly
requesting the QGovernment to show
that political will and organise all
secular forces in the State—the left
and democratic forces.] The leftist
students are now bearfiig the burat of
this attack. They are facing the extre-
mist, student elements in the State.
You have never tried to involve them
in- the process and they are doing in
their own way and they are trying their
best. .

To-day education has come toa
halt. Examinations have been stopped
because the Sikh Students’ Federatien
gave a call of boycotting the exami-
nation. Everybody’s study has come to
a halt. Bxaminations cannot be Weld,
classes cannot. be held and ageinst that
the leftist students are fighting at the
risk of their lives. Wh:t have you
donec-—sither as - a political . p.u-ty or. as
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8 Government, to mobilise these
forces ? -

We have been asking for a white
paper....

PROF. N.G. RANGA : We are
also helping you. All of us are working
together.

SHRI SOMNATH CHATTERJEE :

We have been asking for a white paper.
You don’t wish to publish any white
paper. You should identify the
elements which have created this
situation. You arc not prepared to do
that. We do not know that reason of
it. We have not scen a single positive
action to meet the law and order
situation. More and more repressive
powers you have taken and still more
powers you want. In spite of our
opposition you have -amended the
National Security Act. Bven you do
not come to the Parliament to get it
passed. You passed an ordinance.
Since then have you becn able to
control the situation with all the
powers you took ? What is ' the good
of saying that the Opposition always
opposes ? Of course, we shall oppose
all such laws but have we ever preven-
ted your functioning as a goverament
in that part of the country ? I would
like to know. Where have the Opposi-
tion but difficulties in the way of your
controlling the law and order situation
or giving protection to the innocent
people in that part of the country ?

What has the Opposition done? On .

the other so far as the demands of the
Akalis, the Opposition has tried its
best to bring the government and the
Akalis as near as possible.

Sir, jhe matter on which we are
greatly concerned is that the two
communities which they did not think
themselves as two communities—
Hindus and Sikhs—they are now think-
ing on communal lives. I was reading
ip one journal a statement by an old
8ikh gentleman who said ‘“this is for

the first time¢ I see in Amritsar that

only people of one community are
celebrating sometbing or doing some-
thing which wc¢  have always done

tcgether’. But, Sir, this feud bet_we'en’

. the Hindu and Sikh community isa

matter of greatest concern. During the
debate on thc Home Ministry’s .grants
I_asked the House to take note of this.
It is taking the shape of communal
poiarisation which is dangerous for the
people of this - country and for the
unity of this country. We do not want
a situation where people, of any area by
reason of this type of situation will
think of going to a safer place oaly to
live and survive. .

Sir, the demands of the Akalis
like the inclusion of Chandigarh and
the solution of the river water dispute
are matters which should be imme-
diately solved and settled. We do not

. want that any situation should continue

where the extremists would take
advantage of it.

Now, the places of religious
worship have become places of political
activity. This is what we are against.
We want to scparate religion from
politics. But what we find is that the
political activities are taking place in
the religious places and religious
colour is being given 'to them. But I
would again ask tlpe government to
take all appropriate action. It is for
them to indicate and disclose. They
must be aware of the gravity of the
gituation and they have to resolve the
issue of Chandigarh as early as possible
for which the demand has been made
by the Opposition parties including the
Akali Dal and they must create a

.situation that nobody can take advan-

tage of a place of worship for the
purpose of carrying out  terrorist
activities, It is necessary to isolate the
terrorists. It is necessary to isolate the
extremist clements for which firm
administrative "action is necessary ‘M\
firm political decision is necessary.}
You have allowed the situation to go
almost out of your hand. You cannot .
take any possible advantage of this
situation. It is very unfortunate that
today Mr. Bhagat as the opening
speaker on behalf of the ruling party
has chosen only to accuse , the
Opposition. In which way; io this
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matter, the Opposition has not tried to
tooperate ? He said that whatever
may be the action taken by the Govern-
ment, we must blindly support. We
don’t have that type of loyalty.

SHRI B.R. BHAGAT : I have not
said so. I have not said that.

SHRI SOMNATH CHATTERJEE :
Yes, you said so. You have talked of
forces of destabilisation, you have
talked of foreign hand. If there is
foreign hand; disclose it. Take the
people into confidence. (Interruptions)

PROF. N.G. RANGA : It is not
80 easy. :

SHRI SOMNATH CHATTERIJEE :
You are in the Government. You
should know whether there is foreign
hand or no foreign hand.

PROF. N.G. RANGA : As far as
action part is concerned, it is not so
easy.

SHRI SOMNATH CHATTER-
JER : It is not so easy, but you are
occupying, the Treasury benches. It is

for you to doit. Who is to check it -

and who is to control it ? Do you want
that the Opposition , will control the
foreign hand ? You have RAW, you
have Central Intelligence agency, you
have s0 many other agencies. Can’t
you find them out as to where is the
foreign hand ? If there is foreign hand
whom you can’t disclose, then who is
to get that foreign hand out of India ?
Who is to do that ? Will the Opposi-
tion do that ? Mr. Bhagat made one
observation. He said that the
Opposition should not attack the
Government.

" SHRI B.R. BHAGAT : 1 am sorry
Sir. What I said was that there should
be a national response to a national
crisis. ’

SHR1 SOMNATH CHATTER-
JEE : I have noted down what he said.

PROF. MADHU DANDAVATE :
What he heard-is not a number. He
heard him in the House.

MR. -DEPUTY-SPEAKER : Let
us go through the proceedings.

SHR] SOMNATH CHATTER-
JEE : The National Security Act was
passed. We opposed it, as if we have
committed a crime. I shall oppose; it
every time; if you want advance notice,
I shall do so. He says that we must
strengthen the hands of the Govern-
ment. Now, in what way we have
weakened the Government ? We want
the Government that will work, not on

. posters only. We want the Govern-

ment that will function there as a
Government to give protection to the
people, to the innocent people who are
not being protected. You cannot take
the decision on the demands which
have been raised. Tell us why have
yeou suddenly tried to concede on Arti-
cle 25 if they had not raised it earlier ?
When the Parliament is not sitting, .
suddenly you issued a statement saying
‘No, no, we are going to coasider it’
without knowing even what the basis
of - their demand under Article 25 was.
This is the position. So far as the
religious demands are . concerned, you
don’t wait for anybody else. You go
and announce it with great fanfarc.
You immediately take a conciliatory
attitude on Article 25 demand. But so
far as the democratic demands, econo-
mic demands are concerned, you are
dodging for days, months and years.
You have brought out the situation, as
it is today when the extremist elements
are having the wupper hand and the
moderate elecments are now weakened.
Therefore, we have already said, what
is the solution to the problems ? So,
deal with the situation in the proper
manner, control law and order
situation and give protection to the
people. After all, it is your duty to do
it. If you cannot do it, then the people
will decide what to.do.

SHRI R.L. BHATIA (Amritsar) :
Sir, Dr. Swamy who started the debatec
had made statements on the basis of
hearsays. The first hearsay was
contradicted by the hon. Prime
Minister. His second hearsay was
contradicted by the hon. Home
Minister and the third hearsay of Sant
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Longowal who said about different
religions - was contradicted by Mr.
Banatwalla. There is one point that
' remains to be contradicted and that
is that the last time when he went to
the Golden Temple, hc must have
found out that transmitter was being
sént but it was not permitted. He is
going again and he will find out
the facts.

The rest of his statement was
based on rumours, so I need not reply
to that.

Sir, I am surprised at the state-
ment of the hon. speaker who was
speaking before me, that the Govern-
ment had been having a policy of
drift all these years. All the time he
was criticising the action -of the
Government; all the time he was
saying that this should be done, that
should be done, and the main point of
his speech was that Government did
not want to settle this matter, and
that they were having a policy of drift.

The House knows how many
times we had talks with the Akalis,
how many times we have invited them.
Bvery time a statement was made here,
it was demanded by the opposition peo-
ple that the Government should not
stand on prestige and that they should
invite them. We have always been
inviting them, and once we invited
them, they said that no letter had
been received. We sent them a letter.
When we invited them for the second
time, they said that they would not
come to Delhi; we sent our Political
Affairs Committee to Chandigarh to
talk to them, and then when we again
asked them to come over and have a
talk, they sent a B team. This is the
type of people with whom we are
dealing. And then the hon. Member
went on saying that we had a policy of
drift. I am surprised at this knowledge.
That is really my problem that the
leaders of the opposition do not
undcrstand the Punjab problem, and
yet they comment here and say that
the Government has a policy of drift.

We have had discussions on the

Punjab situation & number of timeg

in this House, and cverytime this
turned into a debate and the
opposition always wanted to score
some points over .the Government.
We, the people in Punjab, feel timt
you simply debate here, you simmoly
deliberate here, you simply accuse
each other, but you do not
want a solution. This is the impression
which has gone round in the Punjabis,
and especially the people who are
suffering. They feel that all the
leaders who gather here and towards
whom people look for a solution to
this difficult’ problem, simply accuse
cach other and go away feeling satisfied

" that they have done their job. My

submission to you all is that you have

_ done enough accusing. We have many

other points where wo differ with each
other, and we accuse each other, and
everyday we do that; 1 do not want to
stop you, but the Punjab question is a
pational question. We, the people of
Punjab, are suffering, and the pecople
of Punjab are being killed everyday by
the extremists, and a situation has
arisen there when the people are
terrified. So for God’s sake, do not
have trading on our woss. I request

© you to take.it seriously and try to find

some solution.

SHRI RAM VILAS PASWAN :

- What is the solution ?

SHRI R.L. BHATIA : They
startcd killing Nirankaris first, then
they came to different people; they
killed the BJP leaders, they then
killed the Congress leaders and
innocent people. That is the situation
there. We have to tackle this with all
the seriousness and I will implore on
both sides that we should come to
the conclusion as to what jis to be
done and immediate action should be
taken on that, whether jt is a poitical
solution, or administrative action we
should stress for that. As a Punjabi
and especially as a Msmber coming
from Amritsar which is my consti-
tuency, I da feel that people over
there are very keen that all these
things should be done away with, as
scon as possible,
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Mr. Paswan asked : What I8
the solution ? I have a solution, which
1 will suggest to the House; but before
I come to it, [ want to state certain
facts. The present situation is there
because of three factors. The first is
the confusion and indccision among
the Akalis. The second is the role of
the opposition. They did not under-
stand the problem; yet they dabbled
in it. Then they had a political angle
j.e. of the next elections. The third
relates to the Government which, I
think, should have dealt with the
problem with a strong hand. They
thould not have been lenient. So, I am
giving the point of view of eVeryquy.

So far as Akalis are concerned,
they started this movement in support
of their demands. They assured the
people that their satyagraha would be
peaceful. Did it remain peaceful ? The
rasta roko, the rail roko, the kaam roko
movements, all turned violent.
Violenge started. Not only that.

€

It is the history of the Akali party
that whenever elections are there,
before them they always had a morcha.
They always had a satyagraha. They
tried to involve as many people as
possible, to sway them, for their votes.
They have been doing it in the past
on the basis of the language, if you
remember. Then for a linguistic
provinée; for Punjabi Suba, they
fought. i

Now they speak of discrimination
against Sikhs. Is it a discrimination
against Sikhs that we have a secular
democracy, a Constitution in which the
ambitions and aspirations of all people
are mentioned ? We have made a
Sikh our Rashtrapati. In various

stations of life, we have Sikhs highly ‘

placed, Madam Indira Gandhi  has
given the kotwali here to the Sikhs,
that is, in Chandni Chowk. It was
their long-standing demand. It has
been given to them. It is a thing

which they wanted. Does it show -
discrimination ? So many gurdwaras

have been built after independence;
I think about 70. The Prime Minister

. situation .in Punjab;

has been kind enough ‘to give the
allotment of cement immediately.
Lands have been given in Delhi at
various places for the gurdwagras. To

‘say that a person from the family of
, Nehrus which has been so secular,

will ducmmnate against anybody is
absolutely false, and wrong.

After these morchas, the Akalis
have not been able to decide what to
do. Formerly, whenever the morchas

_ were held in Punjab, leaders like Sant

Fateh Singh and Master Tara Singh
were there. They were great leaders.
The could have the following of -the
people. They would always withdraw the
morcha if they found that i. was going
out of their hands. But is it the
situation with the present leadership ?
They are a bunch of lecaders who
cannot decide; they talk among. them-
selves before they come to Delhi, and
they again go back for consultations.
They cannot make up their minds.
They talk, discuss and conceive; but
they produce nothing. So, this is are
situation of the the present leadership
of the Akalis. Had there been the
leadership of Master Tara Singh and
Sant Fateh Singh, perhaps the present
situation would not have arisen. That
is why [ say that the Akalis are
confused about the situation. They
cannot make up their minds. Many
things have been offered. They

‘accepted them; and later on, they

have rejected them. We sent so many
mediators. Bven many opposition
leaders had gone there to talk to them -
individually or collectively. Mr.
Somnath Chatterjee was Bsaying, a
drift; we do not want to talk. If he
had talked to Mr. Surjit Singh, another
CPM lcader, perbaps he would have
guided him how much efforts had
been put in to see that an agreement
came through. The  second party
involved in this' situation is the

. opposition; and as I said earlier, the

opposition does not know the real
noae of them
knows the background and the history
of the Sikhs and the struggie which
they have been.doing and the role of
the " Akali Party. They have been

supporting their demands. Then they
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know that the Akali Party is a
communal party. I am surpcised when
Mr. Somnath Chatterjee and other
progressive people like him said that
their demands were all right. Does he
not know that the Akali Party
represents big farmers and also they
are a communal party ? Yet they are
supporting their demands. Anyway,
that is their concern. I do not want to
challenge him on that account. But
all I want to say is that they have been
encouraging them in all situations;
a:d ot only that, Mr. Swamy went and
visited Golden Temple. When he came
Lack be told. in the Parliament that
their demands were all right. There
was no extremist; there was no
culprit and criminal inside. I was
surpriscd we had such a2 wiscman in
our Housc. I do not know why the
members of Nobel Prize Committee
were slecping ? Why ‘could they not
look at him that we had such a
gnius ? In one day they could see
everything and tell the whole House.
I hope hec is again going there for
5 duys. They Committee on the Nobel
Prize will have a better look at him
and se¢ what is his performance there.

When Isay that the opposition
was confuscd, firstly they have no
knowledge of the background of
Punjab and then they become suddenly
wisc; when they became wise, the
Akalis tried to interfere in the Asian
Games, when they tried to write to
the lecaders in the CHOGM Conference;
and

When they burnt the Constitution,
then they came to know the real
intention of the Akalis. That is why
I say they supported them blindly
without knowing what is the real
situation; and now they are changing
their position. Therefore, they have
confounded the confusion which was
already prevailing over there.

In this manner, I say I cannot
absolve the Government of the
responsibility which they had and
they did not perform their duty well,
because this agitation is going on for
the last two ycars. We have ample

opportunities and ample time. So
many people were sent there. Many a
time they came over here. We should
have told the nation the true picture,
Here they say, some are moderates,
some¢ arc not moderates; and the
people who burnt the Constitution,
will you call them moderates? 1am
surprised at their knowledg:. I am
surprised that they are supporting
that. I can agree that they have a
spectre of coming election on their
mind and they possibly find an ally
in reginal parties like thc Akali. But
they should be frank enough to say
that, but they should not support their
demands like this which thcy have
been doing; they have ridiculed them-
selves. '

In Punjab, every Pujabi fecls
that not only they are doing somcthing
wrong to them but thcy are rank
opportunists.

One can conceive that thisis a
democratic government; they have to
discuss with them also; they have to
discuss with other sources also, but
they must come to a conclusion. That
I agrec, that a democratic Government
is a weak Government, they want to
have the opinion of all, and before
they act they must consult everybody.
Well, that is their right. Lct them do
it. But two ycars is quite a period,
and you must come to a conclusion
now beoause meanwhile who have
gained ? It is the cxtremists who have
gained. It is the forces, the foreign
forces, to which some of our friends
are allergic. who have gained. I was
surprised at the attitude of Mr.
Somnath Chatterjee, who knows that
the foreign forces are playing their
part, but these things are not proved as
Mr. Bhagat rightly said. But has he
not read the article of Mr. Suleri of
Pakistan Times ? Has he not read what
the the P.A. of Mr. Zia has said, that
the Sikhs should demand a separate
electorate ? Has he not read it ? Has
he not read about the discussion in the
American Senate, what is going on,
what the American Press is doing and
what the Pakistan Press is doing ? And,
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the media outside the country whether
it is Pakistani or American is playing
a fyll role.

]

PROF. N.G. RANGA : Canadian

also.

SHRI R.L. BHATIA : Yes, other
Governments also are denouncing this
Government, and telling the Sikhs
outside, that there is a great danger
to their community, ‘that their
community is being wiped out, that
is what the media is doing outside.
What more proof do you want? Do
you want the people to be produced
before you ? Is that the attitude towards
a natiopal problem ? And my point is
that the Government should in these
circumstances try to find out more
information and if they cannot tell us
publicly, let them call some of the

leaders and take them into confidence _

about what they do, so that they do not

" make noise for other countries, and
give this impression that there are
oreign agents in this country who
8peak for their Goverament. But they
do not bother about what is happening
in Punjab and in this country.

Sir, I have some suggestions to
make and that is that you should
involve in the Government, people
who know the back history of Punjab,
the background of Punjab, whether
they are political people or they are
bureaucrats, whom you consult. You
should involve the people who have
the necenafy background of the
situation of Punjab.

And secondly, I would say, that
what is happening in Punjab, is that
there are four elements which are play-
ing part there. First the smugglers,
second are the anti-social elements,
third are the Naxalites, and the fourth
are the extremists. I can find that
there may be some difficulty with you
for not going into the Golden Temple
and catching the criminals. But what

-

~ with so many people.

is your difficulty in ecatching the
Naxalites, the anti-social elements, and
the smugglers, who ate bringing arms,
from Pakistan, unmarked and all that ?
I live in Amritsar. I have discussions
It is an open
talk there. People openly say that
arms are coming from Pakistan. You
as a- Government must stop it. Why
don’t you, arrest all the smugglers, the
known smugglers? You must be
having their lists. You must be having
the names of all the anti-social
elements. They must be arrested. All
the smugglers must be arrested. All
the Naxalites should be arrested; if
they are not arrested, then why do you
not arrest their father or brother ? Why
do you not take away their protectors
so that those people come back and
you can deal with them ? And'in this
way you will be able to isolate the
extremists and deal with them and that
will be the answer and that is the.
suggestion which I want.i0 make.

SHRI A K. ROY (Dhanbad) : Mr.
Bhatia, .-.(Interruptions)

MR. DEPUTY-SPEAKER : Are
you yielding ? ‘

SHRI R. L. BHATIA : Just let me
complete it. I have one point.

SHRI‘A.K. ROY : Have you seen
the Press reports about Naxalites ?

(Interruption)

SHRI R.L. BHATIA : Then the
Government should finally decide
about the discussions, whioh you are
having with the Akalis, and tell them
what the Government wants.

Unterruptions)

17 brs.
[MR. SPBAKER /a the Chairl



479 Discussion on statement APRIL 18,1984 made by Home Minister 4%0
re burning of Railway Srations in Punfab, etc. (CA)

@t wiewm s (feare) -
Fsqe AEET, weot fiar 5 g
oy ofr ot g WAt oY ot ¥ ag
et wad TEW 81 ¥ oriw ¥ &
0N fr arfeaa & gaTew FT AT X
N w1 AT g9,
fram I ggav & av feaar ega
gaw fag saRrAl g f w=t T«
Afer gz 0 oft w1 o, A9 @
QqFT FGIF ST U AL 47| ¥ofAg
¥d g w=1 #1 F1€ JIT ALY T @®
78w oY 74ifs ®rw qu adf @
&qFT | T gAY FTA

Tqq F19— 98 T faqer usdy
ﬂ‘-ﬂ&tq’hﬂ:ﬂw GUC U O 1
ara S wgA W | F gum Tg qrar g
Y7 frger frad fag sgar § o<
#%, firg 98 ¥, foa fosdard & ag
wgar & 7 s ATA &1 wsgafq S
w1 &Y g1z fas g g 7S F genve-
e ® auTh aFifadl & aggeafy
gagrafa & G KA & T JgF IY
e fgg siv e Ef F1 | IU FIF
a1 & S8 arq FIFT A
wRar o1 W@ E T wed & fE gmrd
agg £ | A A oqrd GO qrdf
T FY AEE TE FET § _gHY
fawrea et & @1 ngdde  frg Y
7%z A wivg adff A7 w7 ang
T dma ¥ wtr g 71l 77 FT 7€
HUT WIRT $F g AT qgh 9%
Dl &) & wgar fs w5 § a7 WO
arAY oY aufewT & qra¥ ¥
TAYT FT H OF gAK 9T oEw @
9t ? ag ¢qt Hg AT g Ty
qIFI W w1 gt §Y &Y v
WX ATH Qar § . A IEFT Wk

HRT &7,

EiT A wg & e gw ww agy
TEY | YT FQ, AT 7 TG, 9T gowy
N g Ay wA g, Qs
HIEHIT BT FW &, Fid g qrSF FqT
N1 TGT Wt Wk @A g ay Iq #Y

WA Wiy, wed o @

HIRTT T g FT &, A9+ vyt
®T UK q97 FI F qgF T oy 5
TARN AY I ST F Fex ¥ gewre
wardY &, TAFT oW awr Wy guaa
TR € afwre agr g, ga
E g Er [T wifga

AT 7 g9 ¥ 7 297 & SrAWrw 7
€ T1aET AE T ey W w9
STR9A §, X1A9T § A D fyeat
| g T @AY, TR @R a6
¥t o d ¥ 9, w & q@,
A & q9q, fFund ¥ a9,
BIE- N agEy & 99T 1 Afwr aw
¥ AGT FI AT g7 HIA ¥ faa
ATTHT §, TWIAT &, Frq2 a% FITA
T1 A aF g AN, gwrT
FEEI A Az s A & W
FTH NI A, AR F AT 97 ST
TYF & ST IIATY Ig  gHATT E apr
T, AT fordl w1 & Wk
feat #1 sftor & gfaarar & ar fedt
FY 19 JAT § AT AT Jqq @

3199 GOFIT FY gHAT WA w7

w1 arfrwre ad &

gAYOIw TATH T AN AT wAT
Tg § | @Y, (0¥ A1 oF q¥d qwMr ,
gl 3 gE@Aw w@ATHY ¥ fasar
=, iy 70 ) ag TR ¢, wad
ar frare <wd wifge | ag W ow
fasr< & 1 s Ag fawre ad @i



481 Discusslon on

. CHAITRA 29, 1906 (SAKA)

statement made 482

by Home Minister re burning .of Railway Stations in Punjab, etc. (CA)

c’t*uﬁf‘ww-( gl ¥ ATQAT? gAY

Wrow faare w@d w1 qdst &

T avw us fagw foar =@ §
fis g}, &% D N d¢ ¥y Uz
{aar, &Y @1 9g-a% 38T TFE ®T
wre frg &, ag @ A ¥4 (vawwnr)

st wltow o ¢ wgi ¢ fadelt
g, AT W N ? ax gEEn
¥ fozrd 8, swT gFElR H
o asdfas wear § &
oS & EATX AIH 9gHA . TE FF
way 97 fir o 1T 78w fr A ar
o 3R fawTs & JuF1 gR A9 Ag
§ @Y IEFT AT WA HT I W
#fwH1T AEF | G99 FX & qg ATHFA
qra Mg N eI Far wIger 9y
qrff # wFgwar & 5 wAET
EHTY U AT TT AT IAT F gHT
qT AT ? WL ®  wH G
faserd =) fawrar | ag qg R
ot  Fg7 TTT FEY § FA7 IO X 93
wT @AT% ? ¥9 fraa ¥ ? wed §
T} rwrdly ¥, A W awreh
Fatr gg W aFR—aq TIANF
arr g 3T § W@ I X AAdH G
W § AT g W AW g F &3
g suarEl S gowd g2 W €
ard ¥ Y w1 A fear o et
oF A A @¥T s Are fraw
WY | F4T § STsAA ? GAQOAT EATHY
wq7 o7 §, Frawl Teaw wgd & 7

et & frg areTar oA g,
ot 7 dawr far v I§ 93

s AgY fear war | feT TwraE w5
daar WY gar . wigw  fafrezt &
uard frar sy A€l w@Er, a3y
qAET A NT F AaEX Bw A g
woft, shadt sfru widt af ok
ggured frar, gramm & 20 sA¥
s9g1 faar stz wgr fo & ag &
M g1 & wgar g e o, avdr
w7 1 SET ¥wg AT ST A NN
T | H19Y A(HT GATT FT T IHYT

&t gfearr ¥ @ig fgar ) amad

et foar, fras qese fRar P qx
UaTE g &7 A A, & caw
agl | @ oY W § aga agfraa
€Y ¥ar g, a7 gora F, sav gl
d,wa1 g0 dro ¥ & war fagrc ¥
afeT aed & faqg Wt NE Faw
giar 8 gfcarom § ag qozad oft Y
qiff T gw Tiw Af wIA, @
q1df §@ w17 gl Fr av e q
qref g@ 1w A I @ FaT ok
daer §f A€ 7 e gEe g,
wfezg wrg 7 Guwt fgar e wutng
ghearor v farm ¥fier asr wag
fag ¥ now wa fear | sl o
ot agit 9T g § SER  dawr
wavar fF qulirg & a3 ¥ gfcaron
FaE ST wfwwsT & & ¥ 99,
S g gw it §, T@t g HaeR
aa§ ot | ¥feq awhirg & ared
ghaarr & 13 aed wowr ge, Loy
N AT AR I TG X MY

- AT h o qrw Al v §, 2w

gifgar wf s &1 IR wa¥ B
qaww afl fir ot w1 gwET wel
AT, MO T qread @
U gk frg off 91E ST o
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[=ft weft T &)

wifge 4

arrar % gowTT & FEAT § fewrhEy
qT HTOHT #AT qAATET § 7 A9 A
wat At § ? wive o At few
far sy g ? domrT F @1¥ 7 gFE
W ot Afew g Saw Freed
7} I97 g, TH FY GIHIT AL
odr ey, fET  §AT TIEE F
qIETT Sy ? fE A s A
& ? grrar wfawrx Far § qAT9
wgA w1 ? (sgAww), 97 AT ¥
qra &<, qEar wa  faeen, ag
gagreaw rd N grw A ) g
(vomewr) ATX X@AT, T ATAAT 19
agl § Wi o geaar 2z @ § &
g zwww faar & a1 Fgar g, frad
qreaw? A grew S A1E A™A F
1T ¥ gAar few AT g9 w@fEg
qotaT qr ¢ zafaw 99 A grar
a1 f5 g8 &1 MA AN TJI¥ Jo w7
qIW qZATH  FT S YT KT ATH AN
ATY I AW & FOHT HT I FT AN
fadn gawmal N g §F &<
g A Y W £ gwEw faar
A H9¥ FT9 AET qrEwTd 7 diw fN
Y & fag J=r ar ) A1 qw e
Iq AT AR &1 Ty fraw aw
sy T @ fagdl faa? wSer Fard
oAt ff qgT o grg  ww w7
Fear orrdar 1 W w4 g WG &
gy gE @1 FEAGUN & qIF
farraa s fe wr wedar gl &
arg faar gat ¢ 1| @1 WY gwmAIT
yreHt | gW vt FQ@ § AT wig

wRAT St el w g faerar &)
wId FY gegar @, A M w1
genigr a1, fawdt w7 QT faad
F1 98Y, 1 aArsr fagEl & q1w 9T
dag A FFg @0 A Are @ E,
Fr gar g fp g sedy st &Y gy
famrar & 1S9 FET—SN  wEIUT
9ot Tar F4F ? Qe wgRer W
wgiar &, ydiaa ¥ §, fadw &, o
FAWIXE, o AaT g, SEN g F
HITHT ATeH AT AT §, GH KX TV
famrg 74Y a1 1 aw @AW fyar ¥
Fgr gu X fasy @ Mk @1 7R
ZaIEAT gAFT WY w1 A fawed
Y ofgxar § T fasel w1 fRam
&1 arz w@Ar w3 ferg A< fawar
AN AR gd F a7 F gard
wifeaf &, fenaf &, aral §, ¥ sdx
VN & N ¥ feg a favw ad
grar &) fgrg sie oz faxe o= ¥
ez &1 gaR fegg_wmad st
feg gad & ez & N8 fasrw
T g feg ¥ fedard & fagg
mrr @ fare g § foard
ATE-— 1 AT QALY & AN F Ny
ot &1 g adl &ar g ag
femmr ferg o< fawar w1 faamr g
2 ag fagey fewrr g, Tadwy frara
adi &) gAY &aie §F TwAw
faqr Y sitarg _FT I I
gatq # faar fgrg oY gar =Y
ared Ag W #Y Ayeng frawy <@
¥ ared % ¥ gaex gafa fear oo
TR F AN FIAT YE X ATAX AN
# gear wXAT & ST T A qEAN
AT A W |IAN A1 ST FIAT HIAT
&, ag 7 a1 g% Mfsx fag N g
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g stxa um & sz & M,
asrt gg fagur feqo &, s 2w &
FgTFE v Q&

| oqeqesr o, T & AR H ger
sTaT & 1 fFE &1 SIS 8T S|
Feq FE §, AeA FTGATT 7867 &
FIFTL & a1 afqq N FA @ @
& | TRAY @7 wEAT FATA, HF QAF )
¢ BYT & STFT UEFT IJATH HY
A&, A FT AT FqT7 HF AF—

fedY 9141 § Q@ W, 57 AQT /AL

g Fzar & fFwofimg T, A1
ggar & fr faeslt & &1 w7 gast
T FTAT X1 IF A9 g fredt F
FIT JRIL TN Sq fag 3 & | &
wgar g fir faeet sitx qvding § &%
FALE | @iwr fgrgeam & &Y, &R
fergeara & A%< anar (| ferg-gaw-
ar-fag-darg § sar wF §, g 9991
fesgeara & | aaass ¥ AX-RT A 741
T 8 gg Siv azrd @ @ &, A
FHa I WE AT F@WT @ &, TR
TG, A8 qreEd, § 19 uF ged I0d
g Wr g 1 sfegwr aidy & a ¥ &g
@l § —%0w ag agi  gra—gfrazr
0, ar @ grgrd jufir ew F &
Gl T aE g gy AEfa & wmlg b
ATIHY §B FASGTT G ATYT FQAT & |
SIY #AYeT gadr wg gt f wa sar
W F IZ F aua—ag AT guq & B
I W IF T GT—AAATT F1
wiqar g1 agi aman, @ 4g A&
9qUE, A1 A fadt & w2y ¥ v
Frogxrara ag wgar §, ag #zar &,
AT} I g, ¥ qeqr §ag
70 FQAE TT AT FF0 TAT ATAM |

¥ @rgw, SN A gearel Y
faederd g ue &) # wrar F—
a1 Fifaw §, §merd § 3w ww=y
g & T arad gfeg amaw
are gl &) AOd gRErd sR
aad ia af § | agh 9 aewr
wafT gl wward, @ et W
wata q@ar § 4 ¥ FaT SArq Awedy
U §, & gar aff aran, g;{;ﬁ
feefare & g far g....

- WAt Tefmy ®lt W
(BqEFE) : A AR A mqr aﬁg
t%% 1 :

semw wglag: fge-faee #§ qar

w® &)

Y afow o o ogeniy
19 gagdl < 3G § ) /97 wr A0
fee-fazz % &1 &f, frgre fag amr
FT QAT a1 8% 41, 7 Y F7 Ao
At AT, aggd ¥ Dwar &)
ATZ @Y, AT A qAqT F FIHA-ATT
N FIY IT ¥ T@AT , FIAATT Y
FATE G0 @IAT § AT Wrag G FIA
q HY AT § gAST arwad o @,
AfeT g@ arq 1 W qra TGt Gy
Aq T 00 A FGT AT EF GFAT
TN g wg gEd a<w 9§ @
& % A N A w1 frarEr a9 @
g1 8§ Fear qrgar g—ams wudTE
g & g grwear § av  gfeamr =
% 41, 6 2§, g #9 w0 Qar gy
AT FY GIF Yy wF W Agd
T | Uiy q1g FNWA T gH B
3 frar ar, AfeT srak 9a% dqw &Y
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[+ 7t <7 ST

wae fxar | @19 qg AT9Y A FEWE
<G @, 9t AT QT FI¥FT A WA

W@ &, S Hoy aff wwar - § .

gfao & gaTyr FQA AT AT A
B faesht § @), ghay of, g

CqHT & GEATA AV, ATHEY  AY glm"r
faerzrd E l

A9 gregma w1gd § fre e

&1 gIegEet ? qT3-37T Fgd § v g7
AATT T, FT JFER 19 F1 qF4T
71T a7 g ? grER gfew Feard
gFER 87 #1 Al A Y g
# gz F@r g—gfawawed & 9@
oY wAdT &, AT ToET T WT @
#Y ger—gany frareaT a0 9& ]
& ? Fgd & Far war ¥ A Ay go
g, T F /AT AA | 18 @, HAT
gorta &1 fga =1eq &Y, faw @ fga
wrgd &1, ferg &1 fgq A& @, @
o fae w1 @ FE A &, IgHT g
Fgar &1 O ag R fgrgeqma & fag
i A e S, ST ¥ qr fergeam
&7 gded AT § | A8 FIE AL 1@
agl & s @t & faArY § oF
frew S nwawedt qET &1 T
qgd qT F1f faw 1aT 91 AT Pk
femrr et STM gATAT 9T, & wEAT
@I A AZIUS | AFFA A7
1§ gt arfo oo dYo WY ST

QAT FEgRIFT AT 1 F g
T a1 FAWIAT §—F GOT F AH

- qe gfRIo § 97 TG 91 TF I
¥ fiw famr AN ©F T AR ST
® ¥, a7 9¢-fae AT gREIIT Aargu

DA ¥ SAGAIR & qrEw I A
Y QW AT, S FILT gAMT BT
1 7 w1 o Frpw qaY oY, A
4T % @1 AT grea  F gunS gy
qr9g W20 ) & F1qg g7 ) XX qer
T a1 § oA Far fr WieEw
T HET AT FAT | IEwY T@HT
N gAY g F4F sz AT e

" & figar gam 4T ¥ qBr %ar aTA

8 | o€ wgr o9 Niwaw F & AN
% wgr & Wwew &1 g, /AW
A AT AT § 1 FAT aFAE §
arawr | &Y g areY Ak wrd
T FFT AN F a7 ) Y quwr fw
Far wifge | 4w wifeg, dw &,
fruar aifg fear &t | 3@

AgT BT Y ¥ Sy Y w§ Ay
ay 7gf ggar, X wyr A gwar.

¥ q¥ aq | TEHE F e af-
gig & Q¥ & war v g qar
w1 fF SaM 9ws T 9 ¥ @
faar g 1 T WA F &3 guw § o
wifeer & safy widy gf Y | aAgt &
HEAT TAAE ATTH F | XX Fg1 A
ey Afg | 537 @ fiF A g
fatzg & 1 ¥ sg1 "Ny awraT &
g &F gwfifaceg o1 qvd X
am{‘i‘r a1 fregfr e ferar & srifaal
wT S9% @IF AICA | widfaay &
a1q Ardy | el A< & arg aTd,
AR arg grdfaes #7 §§ gwar
AT A FarRgrd 9T gawy Sy Rfaa)

. Y 9 qI% ITHT ST TAT A AE

oY aq wq  Agh aeg< wdE JrHY
qr | Ta od% qrgf ¥ ¥ f5 g
HTHT IR A0 galt ards o, &
Ay ¥ rgar g fe &7 ow A
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wr 17 fisar gorr, afew SR ¥@
at 4% & g aTdw s wEd
agT ¥ gEw fagdr faehh, sawt
g3 W AT § ) wgt T SH qE &
farsq forasr g7 a1—

“fafy 4f & & arr agrs,
ﬁrr( & sigAT aTw g Ny fag

. ) L

3q fag #Y ez =Y g7 1A
¥, gurfeelt & gt A, IEgd W
oW FLA AT rfas’ A, g7 wrfawt
#Y qATg A A1t A, ¥ wrfaedl w7
TFEY AT A, @ FWICAE Nfa
fag & fursal #Y 977 awre< <@ frar
21 AT ¥ O TG FT AT €1

| 5@ ¥gF FT AIAT A AT GUAAT
MagagreRE ME rzar g fr
qifearie &1 INTUT X N ) w497
¥or &Y | waT qATW F fog AT €1y
Fgt AC@T gigs F gqar faw
sTQaT ? ' .

% gag IsFT FEATN T 973
FIAT § FOAT ggAv § < wra F
araft wx W qgaAr g @AT [ ww
s3ar g | A fag awt T asrga W
R Ay e o wgar g fF &
ATT g1, SEFT §PAT 9 Paeare g
Riwy mgarg fFg we enigm,
Sgwt €At 9T favarg Al §
& @ wsew amar g oo sgar
E— w7 gww 35 A, N FH E @Y
AU, ¥ gw A W R, s A
Ay

¥ &Y qfy A § ot ¥wr & i

.ﬁmmﬁ&m#mﬁﬂm

FIE &0 ot ov Qe {amd s
FTTHY wavay ot gr &0 wwAw H
ot Y g fealt & o1 ¥ wrefy ot
@ TRt W A & 0¥ ¥ e
g

asqer wEEa, & g Rav |
avaw Aiea ¥ vgd § ww o, &
sgar g € vgmrd o &
#ify go¥ faega afi &1 v w@
Ay ¥ gwaa FE 5 o eI

_aw & 2%¢ QF ¥ a7 w1 A

&, g7 IT QIET T qUAT 19 X |-
arg freft oY ORT ST ETER P X
adt & fe agqe e« AW A
gz & & g 1 FEt Ag AR oI
a?ru'-ﬁg?raﬁf‘ﬁ; wifede adl @A
fear | arefda F1ag ¥ a7 ar Ivra?
¥ &y, a9 6 AfERd FATHY
#eqr afedm & ad ¥ go
frsr @Y ady | a8 oY It @re g
fis 9 W& IF ¥T 9T _w9yT FiE
TgT, I 9 WA & q1% (VT fF W
gAAT, AT FT FAT AT WET AT AT 9ar
w1 fF g8 @Y wIgT Figr gar @1

Cgray Agt @EIT FAEY ad a

wwifag) #1 Tadae ¥ [€F 0 oo
qIGAT FTHIT AT &Y af ar fravaz
& oy 3N wg &Y FF gw A€ qewTw
gFY | ATT qF AR FTH e FQ &
Faife der oY faveg atg favecrarer -
¥ o A AN 1 (swwer) §9

®TAR-HAT  TAray AT v [§ ey

#o arfa o ﬂq’mﬂ'# Mgo Mo
TATHT AN AT | qreRdw oY B Agt
9T oy f5ar &\ 3w @Y wawTaf
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[#0 =Y A qETEh]

s & qra gegw F fag Wsrar =fgg
a7 7T T qAT-915 qT AMET | TTE
oY, ST FF1w S A Tro HifgAr o
qI 59 AW H A & 1....(cwwwA)
FIAET, ATT AR FY JTE HS AG
Fi|ar | (1T S5 € 5 aifgarde &1
simT Wit givrw ag @ f5 ey
Fla s ! @y, wifs AN @S
# wfsg & & T gET qFHT SY
ANTNG ga w9t g dF g fw
mer g FIy T oag wIkg Af
sqar #@or § oT gHFT @ FIEAT
¥ WITATH FT gF § | ITIATET FIX
T qRER ¥ @t WAy TFY T feg
a1y § A wEr wrar g oA,
itegqy Srqw H AW AV gwR F
aY gw 9% &\ GAgwvaw wFTAY A
T Y, TE ST §F3 g 1 TAST «@F
gt 1. 941 0

uadifas ara g @Y gw T F
fag dme § 1\ & ag g@ar =RAT §
£ oY grFrelt & 9X F9 IV TE
qarar 7 ogA gasr mfad s W@
& ? AI9FA oFEfate wee agd
99 987 g\ uFEdfaze  sa-dy qief
2?0 o azo WA, W @SWT
w7 agl @ &, 99 guf 5@ §
AFgwTse ¥ owrd fEar § fr sagee
frerradl ¥ fawms  gfaare s
QT @ gl 21 7 ) wa o,
1 ag avradl g f& fradr gug
FTT 9 At PFrgat wean€ e o ?
I Y agi FeuT I UL FW T
oo (FEER) ... WIAT, YifeAT AEA X

HET 9T | IR HHAEL AT §,

gufay &g @ ¥ | T WA & S wEAv
sgnt 6 aig & wrftare A sy A
A FIHIT FATHT ) | SHFA T w
WY ararqrg AgF a1 § 1 SHRET T
ag FIA8T § fF FATXU AT FIATAT
Ty, AN § § safag € qard
agf & 98t @, fagswe s aren
fF Feui THFUd AT FATAT I
IR AT | TP AT ST YHI
a FFE 9 & Fg @ v gud
FIFIT ag) I« gFar A gheawr
3FT ¢ {5 e SR HYAT FIH-
T AT 0

SHRI INDRAJIT GUPTA (Basirhat):
Mr. Speaker, 1 listened with great
ztiention to the speeches of Mr. Bhagat
and Mr. Bhatia... .

AN HON. MEMBER : What about
Mr. Bagri’s speech ?

SHRI INDRAIJIT GUPTA : Mr.
Bagri’s speech was of course overwhelm-
ing and I am not able to cope with it
just now. It was a remarkable speech,

Sir, I regret that it is not possible
for us to subscribe to Mr. Bhagat’s
appeal that in this hour of crisis what
is really required is to give overall
support to the Government. It appear
to us and it appears to the country a
a whole, agd I am not unfair in sayin
this, because the people at large in thi®
country do feel that the Governmen®
has abdicated its responsibility on th
question of Punjab because of what i°
happening every day. In this Parliament®
after all, we are not called upon to do,
anything else but to discuss and debate;
we cannot do anything more here,
What is to be supported we will support
and what is to be criticised, we must
criticise. That is what we are semt
here for,
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These curious things are happening.
I can mention only one of them. Mr. .
Sodhi who was shot the other day,
sitting at a tea shop outside the Golden
Temple complex, according to the press

reports and according to thc statement -

also which the Homn. Home Minister
made the other day, was a proclaimed
offender ; he was a criminal who was
wanted in several cases including the
case of a murder of a police officer. He
was sitting in a tea shop outside the
Golden Temple complex drinking tea.
But unfortunately he happened to be
accosted and killed by some people
belonging to some other faction—that
is a different matter. But we have
repeatedly been told and Y have seen
with my own eyes, a few weeks ago,
that the police is standing around the
Golden Temple almost man to man, in
an unbroken chain. Here was a pro-
claimed offender; a man wanted in
several cases, who was sitting in a
public tea shop outside the Golden
Temple complex and drinking tea.

Where was your policy ? Where was
your secret service ? Where were your
Intelligence people ? How do you expect
anybody to have confidence in .an
administration like this ? I am just
giving a simple example because they
say that it is very difficult to find these
people, it is very difficult to locate,
them, detect them and apprehend them.
But here is a case. He should give
some reply. I know he will not reply
to any of these points. This is the
whole trouble. That is why I do not
feel very much inspired to participate in
this debate. We can get nothing out
of the Government. . They are not pre-
pared to say anything.

Mr. Bhatia has made many speeches
in this House on the Punjab situation
on previous occasions and I remember
him several times emphasizing the fact
that; according to him, the Akalis have
launched this movement only because
they want a share in power from which
tHey were dislodged sometime back. I
also remember him saying that their
l!gﬂuenee among the people, among the
Sikhs, should not be exaggerated

" seat out of 13 scats.

because he kept reminding us that in
the last Parliamentary elections, the

"Akali Party had fared very badly,

winning as far as I remember, only one °
1 do not know
what Mr Bhatia’s personal views are.
Today, he struck a slightly different
note. May I know why the @overn-
ment is treating the Akali Party as the
sole representative of the Sikh commu- -
nity ?

Why ? You did the same thing in
the case of Assam with the AASU as
thcugh there was nobody olse in Assam,
no minaorities, no other people belonging
to different communities. For years
and years, AASU was elevated to the
post of having the sole monopoly and
the representative power to speak on
behalf of people of Assam. Now you
are doing the same thing here with the
Akalis. You arc equating the Akalis
with the entire Sikh community. They
are no doubt a very important force, &
very powerful force, in Punjab. But is
your attitude as a Government correct ?
I do not think so.

I would like to make reference here
to the fact and I would like to remind
you that when Mr. R. Venkataraman
was the Minister of Home Affairs—
temporarily he was holding the Home
portfolio—he made a statemcnt in the
Rajya Sabha on the 22nd July, 1982.
The occasion for that was a meeting
was held of the Punjab Integration
Council and that mceting was boycotted
by the Akalis. They did not attend
that mcoting. Commenting oa this,
the then Minister of Home Affairs said,
this is from the Record :

“Unfortunately this mecting was
boycotted by the Sikh community.””

Even if the Akalis did not attend that
meeting, the fact remains that it was
attended by some Sikh Congressmen,
by some Communists who are Sikhs, by

‘some Independents who' were Sikhs.

They attended that meeting.  But
apparertly if you are not an Akali, then
no other Sikh is worth anything in the
eyes of the Government |
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" Shri R. Venkataraman has said the
community has boycotted this meeting !
This is your attitude.

Now I am raising this. matter
because you have made a public offer
to discuss with-them the feasibility or
otherwise and the desirability or other-
wise, of amending Article 25, I do not

want to go into that matter again. You -
are free to do whatever you like and to -

discuss with them. - But if it is a matter
pertaining to the Sikh.community, does
it concern only the Akali Party and no
other Sikh ? When you sit down to
hold your discussions on Article 25,
kindly keep in mind what I am saying
now.

Really speaking, as I have alteady
mentioned the other day, Article 25
has got nothing to do with the question
-of personal law at all. But Mr. P. C.
Sethi has told us the other day, though
he refased to reveal in full the contents
of that communication which he
received from the Akalis, that “Yes. It
contains something about the personal
law.” But he would not tell us what.

May I, with your permission, just
quote from what is said by Mr.
Lobngowal in that Memorandum which
was circulated some months ago to the
Members of Parliament ?  Every
Member of Parhamcnt must have recei-
ved a copy of it.

‘““The microscopic minority like
the Sikhs has genuine forebodings
that like Muslims, Buddhists, and
Jains earlies, they may lose their

identity in the vast ocean of the-

overwhelming Hindu majority.
Their misgivings in this respect are
further heightened by the highly
arbitrary manner in which they
were defined as ‘Hindus’ under
Article 25 of the Constitution even
in the face of stiff resistance by
their representatives in the- Constx-
went Assembly.”?

Whether this is factually correct or not,
I do not know. ° ’

‘“The  repeated  affirmations
currently being made by the Sikhs
that they are a nation must be seen
in this context. It is a reiteration
of their resolve to uphold the
sapctity and integrity of their in-
dividual identity and it is with this
very end in view, that they seek
amendment of Article 25 of the
Constitution and the provision of a
separate personal law of their own
like those of the Hindus and
Muslims.” ’ :

I This is what Mr. Longowal had written

in that Memorandum.

They have made it very clear here,
what they want. Whether you should
agree to that demand of separate personal-
law is your business; I have nothing to do
with it, though we understand that one
of the main planks of that proposal
would be something which would lead
to disinberit women from their right to
property. If the Governmen: headed
by Mrs. Indira Gandhi wants to support
an idea like that in this year of 1984,
that a new provision should be brought
in as a result of which women would be
cut off from the right of inheritance,
you are welcome to.do it. You take '
that responsibility and face the people.
But I only plead with you that religion
and politics should not be allowed to be
mixed up together. This has been the
bane of this country in the past. Do
not allow the separatist ideas which are
based only on religion to be encouraged
and strengthened. We are absolutely
against this thing. This will mean the
end of this country. And why we are
pleading with you, at least I am plead-
ing with you, to take firm steps against
these terrorist actions which are occurr-
ing with reckless abandon is because if
you do not do it—how you have to do
it, how you should act, what are the
stages through which you should pass
and all that, that is a differént matter—

. if you fail, them counter-terrorism will

be organized by the Hindu community,
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by some sections of thé Hindu comm-
unity. They are wanting. to do it.
There are extremists among the Hindus.
Who were fgesponsible for those inci-
dents in Panipat and all that which
makes us hang our heads in shame ? So,
counter-terrorism will be organized by
the extremist groups of the Hiandus if
they see that the Government is failing

to curb this terrorism which is being

carried on now by the Sikh extremists.
And if that is one, if this terrorism is
allowed to lead to -counter-terrorism,
there will be a communal holocaust
which has not taken place yet—for
which we are very much relieved and
happy.

How is it that one of the main tar-
gets of the terrorists is these mixed
families, mixed Hindu Sikh families ? I
hope you have noted that. Take the
case of Mr. Manchanda who was shot
here in broad daylight; his father and
brothers are all Hindus though he was
himself a Sikh. Then our M. P. Mr.
Tiwari, who was killed in Chandigarh;
his wife is a Sikh. 'Mr. Sumeet Singh
of Preet Lari who was killed was a Sikh
althogh he was clecan-shaven; his family
was a Sikh family; his wife was a Hindu
Is it just a coincidence that these attacks
are made on the mixed families ? There
is a long tradition among .the Hindus.
and the Sikhs to inter-marry and have
common families. There is a deliberate
attempt being made to drive this whole
situation towards a communal frenzy,
a communal chaos; a communal tension
is being sought to be built up.

There is no use saying—I do not
know who on this side of the House is
bothering to say—that there is no
external danger. The point we are
saying is that Government, by the
way it is drifting and - being
inactive; passive  and helpless,
not doing anything, is only further
providing a breedingg-round for those
" forces. Who does not know about those
external forces ? . They are not hidden.
Some are hidden; it may not be possible
for you to reveal or you may not-be
able to detect them. But there are
many openly hpstile forces operating

which some of you have mentioned, - I
do not want to repeat all that agnin.
Those oxternal forces wich are hostile

- to India would be extremely foolish if -

froin their own interest they did not try

‘to exploit the present situation in the

Punjab; they would be fools. This is
such an advantageous situation for them

_to meddle in- these matfers, and they

are doing it.

Mr. Bhatia suggested as one of the
solutions that all smugglers should be
rounded up ruthlessly. May I kaow
who is to round.them up, who is going
to round them up ? In the police sta-
tions there, all the police people, from
the officers down to the constable, are
hand in glove with the smugglers.

Everybody knows it. Is your
Police capable of catching these smug-
glers—when they themselves are living
on a' share of the spoils of smuggling
which is going on across the border ?
Everybody knows it. Then you have to
come to my logic which I said" last time
—that at least all the high officials of
your Police in Punjab and in the Police

’ -Security forces, if necessary, have to be .

brought from butside. 'They have to be
professional people, committed- people
—not the people who are in charge
now. This is a futils exercise.

I would have quoted somebody. But
then seeing what happened to poor Dr.
Subramanian Swamy a- little while ago, -
I do not also, want to be asked that I
must reveal who said such and ‘such
things to mr. But somsebody not this
side but that side did tell me, that he
visited some thavnas in Punjab in broad

"day light and found all the personael of

the thanas dead-drunk—dead-drunk and
they were only- concerned with their
share in the spoils of the smugglers.
Mr. Bhatia is giving sermons hcre about
rounding up all the smugglers, Who is
going to round up ? Thén you will have
to-change your entire set up, the eatire -
security and police set up. Are you
prepared to . do that ? Even the Central
socyrity forces which are-sent there are
under the orders and command of the
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State Police Chiefs. You will not be
able to do it.

Therefore, I am advocating -a three-
pronged line of action and according
to the priorities. I said it last time and
I am rcpeating it again and I have no
new soluiion to-day. The first is, as
many friends have said here, uliimately
whether we like it or not, this problem
is not going to be solved by law and
order methods. There has got to be
some solution of thesc issues or disputes
—call them whatever you like—which
have been raised from the beginning of
this movement. I do not refer to the
religious issues. Most of the religious

issues you have alrcady solved—I mcun

you have acceptéd their demaads. But
on this issue of Chundigarh, on the
issue of division of river waters and on
one or two other issues which are there
and abcut other tcrritorial matters, you
have got to com: out with your pro-
posa’s and with your solution. We have
advocated that you should again call a
meeting and you should call these
people back—although I do not for a
minute support their claim to be tae
sole representative of the Sikhs in
Punjab, but since you have elevated
them to that position as you have done
with AASU in Assuin—call them back.
If they come, wcll and good. They
would not come obviously just now be-
acuse their people are in jail and you
have arrested their leaders. But even if
they do not, I say as somcbody here
has said, these issues have been discus-
sed enough and huandreds of times. Now
you should come out boldly with your
.proposal rcgarding Chandigarh, re-
garding other territorial matters and
and the division of waters. People
may scoff at the
claves; but the fact romains that
in the opposition conclave where the
Akali leaders have been present, they
have agreed to certain things includ-
ing the reference of the river water
matters to a ‘Commission headed by a
Supreme Court Judge. They have agreed

opposition con-.

to it in writing and it is very difficult for
them to go back on that without isolat-
ing themselves from public opinion. But
why don’t you say something ? Why
don’t you come out with these things
so that among the people at least some
sort of sanction is created which will
help to isolate these terrorists and ex- -
tremists among them ? That should be
done. That is our first priority because
either by agreement or unilaterally for
these principal issuss, these main issues
a most reasonable and just solution
should be announced by the Govern-
ment. In mcst of them, I think, we
will be supporting you also if you stick
to what has emerged already as a con-
sensus.

My second priority is : of course,
we are not yet doing anything about it
—not very much anyway and that is
mass campaigning among the people.
Somebody here said that the Parliament
should rise to the occasion and all that
Mr. Bhagat was waxing very eloquent
But in all these months we have not
been able to send even a parliimentary
delegation of Punjab. How are you go-
ing to rise to the occassion ? I do not
understand.

We are not yet able to send a prlia-
mentary delegation to Punjub.

SHRI B. R. BHAGAT : We should
do now.

SHRI INDRAJIT GUPTA : We are
not able to go and hold meetings. Wo
are not able to organise peace marches.
Some parties have becn doing  some-
thing on their own separately but I had
pleaded last time that this should be a
collective endeavour because my €X-
perience is—I have been to Punjab—is
that among ordinary Hindus and Sikhs
there is no tension. They have good
relations with each other. Thesc people
have not succeeded in speiling the same.
I was told that from some villages
Hindus ran away to the towns and the
Sikhs from those villages went to them
and persuaded them to come back.
They told them that this is very bad.
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ﬂo are mpomiblp for your safety Yol'
stay where you have stayed -all thess ' -
It is these people. who come
from - outside, throw 2 bomb and shoot

years.

somebody and try to creato artificial

tension Should we not do something

about them ? Our parties with what
ever organisations they have got—their
cadres and all that—should we not
throw them collectively into ths cam-
paiga, giving courage and organising
peaco marches ageinst these commmul
divisive forces ?

We are not prepared to depead oaly
on government action Let government
act. Government, -of course, his prime
responsibility but governmental action
alone is not going to solve this problem.
So far it -has failed. Along with that
weoplg must be made to act also.

My third item of three-pronged
solation is that you must tell us now :
_Are you going to change the adminis~
trative set-up in Punjab ? The whole
thing has just collapsed. What you
speak out in the Central Hall we are
not allowed to speak here. In the
«Central Hall you tell us that 90 per

cent of Ppolice is sympathetic to these.

(Interruptions) This is what
people are saying. Now, Sir, this does
not apply only to constables. [ would
oot blame the constable so much. Hes
is a poorly paid fellow. He has his
wife and children at home. When a
high police officer can be shot at the

people.

Gates of Golden Temple then why o

-should he take the risk ? So, when any-
thing happeas he looks the other way.
But what about the high officials, the
people who are responsible for this
whole operation ? If they are go-
ing to behave like this and they
bave no commitment and courage to
<carry out their respousibility and if
they are cowards then you cannot allow
them to remain. The whole country’s
-security and unity is at stake .bocause
of what is happening in Punjab. So, it
mult be seen in ptopar natiopal context,

You dre talking about counters

insurgencoy micasures. I also said some”.

%

thing ubwut it last time, Counur ﬁ.ne. |

gency measures depend for ‘their sucoess -
basically on your intelligeace informae
tion, If you don’t have reliabla intelli<
gence service ypu can nover, - have
couater insurgency mennrel. :

 Sie, I am not asking the Homo

Minister to  disclose . what he is
doing or mot doing -but the
problemi is that he never tells

the House anything. He can tsll us in
vaguo and round-about manner how he
is atteading to these problems.” As we

' are not geotting aanything out of the

Home Minister that
debates are

is why these
proving  fraitless.

. (Interruptions) 1 hope the Government

will be up and doing more than in thn
past.

st sfte gHo fagrw Fag wrery

BN AT A I I H &
qiw 6T ¥A¥ TN XX TG W ¥W

Aa¥ 9T Tga g | XHT N &Y APy

qgw frsiar orrr wifgg ar, ¥few

atatement made aﬁ

v

(dreT) ; e NFT @EY, X9 @xT &

qg waer Iqf $T. @ § 1 @ra4d o

a7z § fr werf foad gw M,
eNta fra¥ qE  fear st sw
firg® 59 ¥ wetr A4 § 1 Qe
FFTet T A qUE A A7 | qT vy
ot ¥ gra ¥ fasuad & qre wly
7€ | M FT7 eI & gAY

fawa o¢ fqg i ST & 919

Tdr 7€) AT qg Wr AT 9T, WH
¥ gvz3 feg g 1 ¥%g3 wwrely ardt
¥ frg, 9YF AFAT TEITT A q@o Ao
dro o ¥ T ATz AFIT IAF AFT
1y NesT dvqa ¥\ gaH arva &
st @i W AT W SWil Y€

 fqr 1§61 A X w1 T A

mﬁ ard site ﬂwﬁz farad
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{'ﬁ We g, frgmfayg wwr]

qg W war @, q't Ty w
e ai q‘tmz g1 ag MA ww
trfwu’nrik‘uwfwﬁ afnaTe
¥ wrzfadi & adY 1w FIAAT
wiETE & QF AT HIT ¢F A
wy faacra@ ¥ sewr s frama
Foael ¥ T w1 gD R IEw
o wgi §5 w3 ol whmT fear
o, A PAE gEX AT ¥ aw@r gy
FEY avEToNT AT AT @wAr g fF
wgt ¥ we r§ wet o YT Wyl Ggw
wg AT AT ¥ war g fasw
m&,

%‘ﬂq;'( argd, g & fag o

wg wga giwrw @Y A@ g, Hgasr
gaftw sar g fawdl F swda
gt stz weAT, Tegrk § aifaa ger,
# wggw Fal § AZ@IVATH DA R
fergeary ag wEggR FAT § ATAT
g & fqg ag Wi q1d 9 A
qiw fwae T 7 97 | AIST ¥
q agar 17 s FAML FT HAQT
ame I | &, faed Fw ¥ 93
fare 7% gg § 1 wifwiesw arfear
wEdl g, WA FIET WAL A
| qget smient md §, W qEER A
Fsrc we s g g | guaw gu fw
g ugl 957 wg a3 § W feer
& gz %1 agi @A, 1 A F
oW FE, AR N g2 7 AT AA
! gew & agt a1 J1¢ T IAFY
siouw 2T | a8 AwEE W A §
fe gEeg & qeA W @gE gl @
gu Ffaew qEfr & ARHFA
mmhmffir aﬁéil ﬁ%wzﬁa

ﬁmm#wwmw
favrae ) 376 & g1a, duTa ¥ W,
®1q e v oY § s g wawr
ww eF I owmew e w gt
% wWaT FY WA Wl 6
qeit i i sw aw AQaw
A ATAY 4F | IgFT TATH AT wTAT
g1 fis W€ &cqium Wiy wEY § fF

favm v Wz A Nwar § AT

ek & dzwiay favgw & a0
ANear & gF. o f@ &F yarEe
BT v W R & sa % qrar §—

You send a deputation from the

Parliament or any Party, you will fin&

that there is no culprit in the Golden
Temple.

gX AT AT WY, °F

® 3¥a e} ¥ Fow IAE A

fr reg ¥ F1E wafge Td &) s
1 E B Grede el o &
oot St AT # faverary ¥ ae¥
¥ g Ay Y gAAr AT @I, TEY
fgag F1 faz msf & gF IET L

7g faed §—snar Fd {qmre
Geedre fwraar g | OF (q6T giagr’
g, iy fwsua & 8 gaiEl &1
sErE Giar &1 %9 dIg UTqElE
SAA-AAT q9 T a | & =g w1 igdt
§—es afer AT &® sfaw®
* grad AOF A g T g—uw
#iq FAATEY, AT FAT HIAT LG

g ?uq aw @ FS AR frar 1 a8

% a9 wﬁrar& wgga W &,
Teaik & agf 9 qFd §, afen
e S A Fgi—& Wi argR fawes
a, gray AR §, WA € [ FW
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eer A wif forevrd aff §, ag
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Mo, o si€o o, THo Yo F
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£ FET AT §, FT ATET AraAv
-g—r-!m xa ¥ gfasr 396 aff N

18.90 brs.

efisx @rga, W9 gow R—

g% wdfaez, Ay A ex §, agt 1)

eIy agt sreong X, (g7 feew ®
-wrefaaY wf a7, N FifaT g7 ¥
arfes & ) IEA FE—gaT ATTHY

wrar faemr § st ¥ @A faay &

fog argT wge ¥R 1A, faldr wo
[t § @A «rgr | v 9| Ay
A I gervay Y ) Atforer Qe

I A AT ;g wTE  frwwr

Tear, ¥fex o ga® wra A, G
faraT o ¥ zEr gar  qr, Mifaal
Y 3 ofy g€ @, ST @y AT HY

faqr—array oY 1w fag avrg war

"N 'K qgT EHT TT QT T E i

¥ aXA dftw qITE, AT TS AT
TFT g—ufeT qq 6T %31 o ?

% ganar g—xav fad GIEIT W

AT AT—ArAT ¥ BET gF x_4T
Fdr & agt wraR AN ST N Q0
regrf Earafi s s 1 A
g U §—9EN AT BA-DA
qTRF Y gar FIR s T
e AFTAA AT fAFAT A, A ARTY
H1 gedy & fgar arar 91 frek
O Al ¥ gorg A €I W FA g,

AN A gk—war fedt afo

ﬁo&gw aar, fodt fe wi€e o
a1 q¥o fo ¥ qeT wAr 7 ™ uw
wiat o1 9 wEc A § ww o
Wiy & wer TET & b, T
TR, A WA ? oy

- u% wwRar § —siefaw ¥ AwT

#rfo Mo aw aw qw AW A AN Yy

f framw T ¥ v f Fodee
AT ATgAT B —Inw  Newx Sfvm
HANrge § w g, g 3w ¥ agt
wtw § @ § CF-gaC N wow v F
¥ o< g fawwT oo aed wr ok
g tw greg W, faa afar @,
ey ghrar & fawel ¥ a} ¥ darw
¥ @ ffar argy WA &, afw
vt wifgd fs oo wawqd fr gw
st w ? A AT I & WA wT
T g %7 wowr W QEIR ¥ w4
wX §, g9 gl 14 T A W, Wy
w¥ ? .

e arga, freX f&Af, gR *@
AT wT wr gar 3—H wvaf wwe
a1 1| G/ wraw gar fs agh. @t ¥
fgrarer &Y AT T9ar far o
T aw ¥ O ) § fr o o7 Ay
w1 w41 gaaw Gar fear | X sg—zw
T I T GUT T A1 Y, I
At ¥ IEEY $ASN a T AW
faara gTrT & fEar | ¥ At W gy

R § ) w1y guTd fawe vty & genr

g1 A0 gay g gr @ zwafed
%% 2139 ¥ fir faver ara 1 afle
® fiF o1 T, N wrgT W §,

_oft gaTs geonfaad §, wige & gewt

% a3 §, fegm, §, fawr NG §, o
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[ shte qwe Frgrafirg aren]

| WYY ¥Y ATIFT ¥AT U § | @I

TR @R T IR sTAE gw
wgt wifaw < gy § el Wy
- qAUY W g wy L ¥ @ r
uwY §, T FT IFX §, AXL TH-
gEt ¥ @ FAT qva § e
gfww aEf or awdt 1ol AT gwA

g1 & aamadl qar §w Fafreex
wTasde A Qv fafeer g

F wgr ar fis @Y ®7 wow gaT THEA
- qy, ag ¥w AaeeT @ war o fag
- e 9X gfaw Tgf 9gw @€, S®
TATE ®T YAAAT G ®T gwdr v
¥w #Y e § war) F7 N
a<g ardr W FErwe fewar fear war
ufen gfew szt At @1 @wdY o

“That ‘is the Gurdwara complex. How
can this case be registered ? Who is
investigating the case ?

arg gw www g af o+ ¥«
ezt @ mar | W ww e
& T HRY FAAT ) IR By Wrezy
& WAy & ar agh e 9T SAr
wifgy, AT wifgy fr wgi & Al

wlt §1 Fha-w¥ T3z 8, WA

arwar firgs ¥wr @) arfaxs A€ &7
2 1WA N o Auamy ¥ zer
feq arc ara @

& a1q & wvar 9 F@ gy, wdifE

AW BT T AFT § A0 I 2eqfcq

- f wdfean o AX O | 3g wat
w ¥@iw g s Q-3 ¥ § azemw,
IR AT ¥ 9} §, FfEw ¥ wEt
Y & 98 wIAF geArAl %), fadty
Y wY v FT §, ag aaiey §1 @0

b A rE @ = vhf‘srtz & qg;

- fawgfeaY xaft e w7 Afwg s

agt T W€ a1 o ateq A ar

| a¥% 1 or 98 & fag 99 wrar ¥

WY w7 T § T ) S aga
geak §, gl #edr % & ) g Ay
a, g oW & fowa § 4 wE wEy
fagw a7 &) o AT F AT @
& &0

WA SHM— I e 0
AT § AT AT & AQAY FEAT
2

sit o guo frgiwr fag awem -
tafrg warzr a4 g [gw & adr
zwateq wear f fae s B et
wq, fargfdr aige sfig, 7 svez

agf aT gex § (@Y TEWIE war

g1 aar wgwe K avlt at@ wv
AT F@TE | ’

"PROF. K. K. TEWARY (Buxar) -
This matter has been debated at least:
on 5 or 6 occasions; and I do not want
to repeat the arguments advanced by
my friends on this side, and some of
the stalwarts in the Opposition. :

‘There are very dangerous trends in-
the whole scenario; and we have to take -
stock of the situation in its totality. ¥
agree with the argumnet given by some
of my fricnds that it is no use apport:on- .

" ing blame.* But at the same time ¥

would like to remind you, Sir, of a
statement . made by a colleague of mine.
in this House that such occasions, such
challenges come only once in the life:
of a nation or come very rarely. 1
repeat it, and say that an occasion, a
challengo has come which has to be:
analyzed, rather than jumpicsg into some:

. Pprecipitate action.
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'l'he necmnty, the over-ndmc neces+

is to analyze all the factors involve

this Punjab imbroglic. In Punjab

the situation is of course bad; but the
attempt to lay the blame, as two impor-

tant members of . the Opposition have

doac, staggers me : I mean the argu-
ments given by Mt. Chatterjee and Mr.
Indrajit Guopta.

If we lay all the blame at the door
of the government, this cannot take us
anywhere. After all, we have been de-
brting this matter; and the opposition
parties, I want to remind them; you just
tell me how many times the oppcsition
people have been associated directly or
indirectly with the negotiations about
Punjabi Subha ? I maintain that the
whole exercise, what they say inside the
House and outside and also the forces
at work and the dypamism that the
Punjab problem is taking should cause
serious concern to all the right think-
ing people, ali the patriotic forces in
the country; and we must not try to
bark at the wrong tree.

r

The situation as it emerges to me
seem to be a mixture a mix of foreign
involvement and also the forces of desta-
bilization, communalism apd disruption-
working inside the country. We have
brought to the notice of this House on
several occasions of role of the opposi-
tion. Today, I have decided to speak
spade a spade. It is no use brushing
the dirt under the carpet. We have had
cnough -of this, enough of duplicity and
dissmulation. This is an occasion when
we must be honest to ourselves while
analysing the situation in its complete-
ness, in its totality, because Mr. Som-
uath Chatterjee termed the situation. as
a law and order situation. I am shooked.
This situation, as it is emerging in
Punjab, is not & law and order problem;
it is an outright ‘assault on the inde-
pPendence, integrity and the freedom of

this land. Therefore, to term it merely -

as a law.and order problem and then to.
blame the government that the govern-

- ment has failed In maintaining law and .

order, is a grqts’simplitjcation and I

'DER (Durgapur) .

~ problem.

must tell my Marxist friends that theif

_tragedy. this naiverra of their perceptions

the bondage to their ideological miscon-
ception have been the undoings of many-
a so-cdlled progressive party specially

‘the Mragists; the Communists not only-

in our country but in other places also.
(Interruptions)

SHRI KRISHNA CHADRA HAL-
He is distoring the: -
facts.” It is our party which is in favour
of finding a solution of the Punjab-

(Interruptions) )

SHRI SOMNATH CHATTERJEE :
Either he has not understood me pro---
perly or he is del. b-ruely trying to du-
tort facts. :

(Interruptions)

SHRI  KRISHNA CHANDRA.
HALDER : Why is he accusing us

_when we want to solve the Punjab pro-

blem honestly ? (nterruptions)®®

MR. SPEAKER : This will not go-
on record.

PROF. K. K. TEWARY : This
shows intolerance, 'lack of seriousness.
If 1 em permitted to use the word, the-
»® oho sit in the House, are not
mppoud to understand what I am talk-
ing about. ¢

SHRI KRISHNA CHANDRA.
HALDER : You were not born . when k
was in politics. I have been in politics.
for more than 45 years.

PROF. K. K. TEWARY : It was-
pot for®* that I'was talking...(Interrup-
tions) A reference was made to the
nature of the demands. Since the
demands have been gone into elaborately,.

"I am not going into the nature of the
. demands, beceuse the Prime Minister
- maintained at

the very outset of
negotiations and she has been repep.tlng
hergglf about the intransigence, lack fof

" #*gynunged as ordered by the Chair.
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[Prof. K. K. Tewary]

authority on the part of Akalt Dal. All
of you sitting there tell me whether it
is a fact or not that you bave been
holding meating with them, you taiked
about not mixing religlon with politics
and the united front or whatever outhit
has been floated by you.

You have been the supremo, the
Communist party of India and the CPM,
théy have been the supremees of this
outfit, which includes even the Janata
Party of Dr. Subramaniam Swamy. Sir,
this party, whether it is a fact or sot
that knowing fally well, the re of
the Akali Party, the background, the
-communal, reactionary, Fascist charace
ter of the Akali Party, whether they
thave been including. inviting them to
‘their conclaves or not, and the concla-
ves are supposed to solve with a magic
wand, they are supposed to solve the

problem of this great nation. Tell, me
‘Mr. Swamy.

AN HON. MEMBER : Do not ask
fhim.

PROF.- K. K. TEWARY : The
‘Prime Minister made an announcement
of unilateral acceptance of all the
religious demands. (Intercuprions)

I am not yielding,

SHRI SATYASADHAN CHAKRA.
‘BORTY : The type of language—the
debate was going on well—the type of
Janguage and political attack he has
been conducting. we agree that you
allowed it, we do not indulge in. - It
you allow it, you must permit me fo
attack his Party also.

PROF. K. K. TEWARY : You have
no standards.

SHRI SATYASADHAN CHAKRA-
BORTY : We maintian a standard.
“You are violating it.

PROF. K. K.

TEWARY : You
‘have no standards. .

SHRI SATYASADHAN CHAKRA-
BORTY : Either you stop it, ot I

shall be compelled to...(Interruptions)

PROF. K. K. TEWARY : 1 will
not be compelled to speak in the House,
if you allow Mr. Chakraborty.

SHRI SATYASADHAN CHAKRA-
BORTY : You are allowed. Buil you

cagnot indulge in such type of invec-
tives.

PROF. K. K. TEWARY : When-
ever you speak, this is @ habit, Mr.
Chakraborty.

SHRI SATYASADHAN CHAKRA-
BORTY : What did you do when Mr.
Swamy was tslking ?

(Interruptions)

PROE. K. K. TEWARY: You
cither control the House or 1 will take
my seat. )

SHRI SATYASADHAN CHAKRA-
BORTY : You control your toaguc,

st weew werdt ¢ Tsgafa &
wra ¥ e 7 A few w frg
|

(Interruptions)

SHRI SATYASADHAN CHAKRA-
BORTY : He should control his tongue.
I was listening. 1am ready to listen.
What you are trying to do, you try to
understand. :

PROF. K. K. TEWARY : Whe-
ther they have been invited for the
conclaves or not 7 (Interruptions)

Let us swear to it on the floor .of
this House. without aoy ambivalence,
without any ambiguity, without any
short term political gain, that we will
have nothing to do with any Party in
the country which is against the norms
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in the Constitution, the provisions of
the Constitution, tries to¢ mix religion
with politics. If you are prepared to
‘make this, commitment, let us do it
Bero on the floor of the House. You
do it on the floor of the House and let
this country kaow. (Interruptions) Let.
the country know that we mean business.
1 just want to point out the demands
‘That they have been making,—big
things that they are—in support of the
major demands of the Axalis. I would
mot go into what the Akalis have donme
and what are the sets of demands provie-
ded to the Central QGovernment, given
¢to the Central Government, by the
Akalis. I only want to know, whether
you, 2ll of you, who are represented in
the alliance or in the front, whether
you agree; certuinly I mean the others,
your constitucnts in the concerned
States, do they agree, on your commit-
ments ? The central leadcrs of these
parties, they make one commitment,
one sort of commiiment to the Akalis,
then an sgitation starts by the consti.
tuents of the seame national parties, in
Haryana, Rajasthan and other pluces.
“The concerned parties, with these, or
this solution provided by the pational
leaders, are not acceptable to wus.
Therefore, this policy, of running with
the hare and bunting with the. houad
should not continue,

, .
SHRIMATI PRAMILA DANDA.

VATE (Bomb.y North-Central): To

which party does Bhajan Lal belong ?

SHRI KRISHNA CHANDRA
HALDER : You are playing Haryana
against Punjab.

SHRIMATI PRAMILA DANDA-
VATE : Who has started Hindu Raksha
Samiti ?

(Interruptions)

PROF. K. K. TEWARY : Mr.
Chatterjee question how the perceptions
are getting distorted on the international
scene today and how the forces of de-
stabilisation and dismemberment inside
the country and outside, all around us,
are gathering and threatening and
eadangering the security and oncness of

this country. The threst perception is

very clear tous. A refereaco has been
made to the interfercace. I request
you Mr. Chakraborty to think over this

matter. You youself have been speak-

ing and all your friends have bees
speaking. If you want cvidence and if
al your understanding and ideas that you
have got bofore you do mot see the
external threat, then I bring to your
notice some pieces written by very emi-
nent foreigners, specially the Adviser
to the Pakistani President, Zia-ul-Hag.
The person concerned is General Akram
Khan, who is a key member of Presi-
deat’s Zia’s think-tank. This is what
he says about the Punjib problem :
“India is not one country; it has
never enjoyed the unity which is tke
ballmark of a nation state, The
people who can be regarded as being
poteniially  separatists are the
Sikhs, the Dravidians and the north-

castern peopie who include the
Nagas, the Mizos, Tripura and
Assam.”

He goes on to ask :

““If the people of the sub-conti=
nent can.comprise two nations, why

not three ? Why not four or five
or six.”

In the same breath he goes on to
say :

“The time is in our favour because
the problems with which India is
beset in the 80s are becoming
increasingly difficuit to solve and
inste.d of going from stre gth to
streng:h India is going from weak-
nsss to weakness,”

This is the version of GQGenerat
Akram Khan of Pakistan who is also
the Director-General of Pakistan’s
Institute of Strategic Studies, Thea Mr.
Suleri, ouc of the Advisers of the Presi-
dent of Pakistan has come out openly
in favour of extremists and sccessionist
elements in Punjab. Why is this
happening around us? The Dcpuiy-
Secretary of the Uuiied States makes &

sictement made S1&
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long and elaborate report to the
Appropriations Sub-Committee of the
House of Répresentatives about the
Punjab problem. I say that thereis a
definite evidence, if evidence is needed,
that forces of balkanisation, people who
.do not want India to emerge as a strong
country, are very active. Mr. Indirajit
-Gupta cautioned that if you mismanage
the situation, then outside forces will
paturally take advantage of it. The
-gshoe is on the other leg. It is not iike
that. You and I know that the forces
of de-stabilisation first creats a sitnation
through their agents in India or any-
-where all over the third world. Sir, the
.analysis done by the American agencies
in de-stabilising the Third World is
‘through the use of most potent weapons
‘like the ethenic problem, the religious
problem. They know that probably oa
‘economic issue they cannot divide the
“Third World countries. Therefore, the
teligion is the most combustible article
which could be utilised. Therefore, I
request Mr. Indrajit Gupta and Shri
Somnath Chatterjez to correct their
perceptions. They do not wait for a
trouble to take place. They go out of
their way through their contacts,
‘through their resources to create a
trouble and then participate in it. In
this connection, I should be permitted
to say what Akram Khan has said about
India being divided into four or five
units, this seems to be a carbon copy,
a live echo, of what Mr. Richerd Nixon
chas written in his book. What the
Americans think about India and how
their projection about India are shared
by our enemies all around, speacijally
about Punjab because Pupjab is coming
kandy, will be clear from this.

This is the statement by Mr. Nixon.
In his book he says : “It was no more
in the nawral order of things for all
India to be one country then it was for
all Europe to be onec country; iinguisti=

cally, ethnically and cuiiurally, India is |

even more diverse than Europe.” Then
further on he says : “Whether or not
India would havs baea better off as

~ side you say some thing.

several nations.” So, Mr. Richard
Nixon says that perhaps India would
have been a better place to live if it
would have been made into several
units. These are the definite picces
of evidence. If Communists want any
evidence of forces, of destabilising
forces, of subversion being operated
from the centres of imperialism and
neo-colonialism, they are getting inte~
rested in India. Why ? The .answer is
very simple that because right from the
very beginning they have. been utilising
this opportunity—religious divisions,
linguistic divisions—to divide the sub-
continent. And how there is maximun
pressure on India because of the leader-
ship of Madam Indira Gandhi, because
of the successes that we have been
achieving in diverse fields. That bas
made them envious of us and an
attempt, a grand design has been pre-
pared to destabilise. About this matter
1 request allthe senior Members on the
Opposition side to be a little introspec-
tive, Here you say something and out-
Mr. Speaker,
Sir, through you and through this House
I would like the nation to kncw the
gravity of the siturtion. When the
nation is faced with this crisis, unprece-
dented attack on the very cxistence of
this nation, when the ghost of secession
is looming large on the horizon, what
are the Opposition parties doing in this
country ? Today of course, the Govern-
ment is doing its job and will do its Job
but just see how the Opposition Parties
have gone out of the way. Recently,
so-called alliance drafted a charge sheet.
Is it not an attempt to weaken the will
of the people of India, to demoralise
the people of India, to erode the credi-
bility of the Government ? This is a
direct attempt and......(Laughter).

They are laughnig. Ycu tell me.
If I take the name of the person you
will again start objecting. They had
close links with the Akalis. Some of
the alliance parties were in the govern-

" ment with them and informally :they

have been .very friendly with them.
Many of them-—say the Government
have failed all along the line? Let
them tell me whether they are or they

N
AN
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are not a mecessary complement of the
political system ? Was it not their
responsibility to use their good offices
and go to Punjab, meet Longowal and
other pecple whom they call moderates ?
To my understanding, there is no
differencc, the diffcrence is only between
Tweedledum and Tweedledee. Thero is

no difference between the two factions

but it was their respomsibility. They
have let the country down. Let me tell
them it was their responsibility, they
should have tried to play the role of the
Opposition in the constructive sense.
What have they done ? The Pakistani
agencies. .....(Interruptions).

PROF. MADHU DANDAVATE :
Just a second, if you look at the last
debate, the Home Minister has already

admitted and conceded that the Opposi- -

tion did help in the tripartite talks in
narrowing down the difference between
the Akali Dal and the Government.
He is on record.

" PROF K. K. TEWARY : Mr. Spea-
ker, Sir, the Home Minister, of course,

did it. It was very kind of the Home
Minjster to have appreciated their
gestures, but what happened subse-

quently ? Of course, in tripartite talks
they participated, differences were
narrewed down, but again the Akalis,
as it is in the nature of things, do not
want any solution.

To say that the Government does
pot want any solution, to say the
Jeast is very unkind and very un-
oharitable. Prof. Danduvate  has
been participating in the dcbate and
he is the leader of a pational party,
whatever be the condition of the party
today. A scorrilous propaganda has
been carried on throughout the country
and anybody who is anybody on the
opposition side keeps on repeating it;
both here and outside, that the Govern-
ment lcd by Shrimati Indira Gandhi is
kceping its eyes on the outcome of the
next 1985 elections and, therefore, she
is bringing about this communal division
between Hindus and Sikhs., Let us be
bhonest in this matter. Indian polity
has emerged, has evolved here, on the
basis of secular acceptance, secular

philosophy dnd, except for a fringe of
them, the majority of the parties have
subscribed to this basic, fundamental
philosophy of the nation being a secular
nation, the State being a secular State.
What is the motive behind this propa-
gand ? Yet, this is what the Akalis keep
on repeating, this is what the wastern
press say and this is what the Pakistan
propaganda mcdia broadcast that India
is ruled by Hindu imperialism. Do you
honestly belicve that India is being
dominated or ruled by Hindu chaunvi-
nists ? Yet, by repeating this charge
ad nauseem you have actually created
this imression. Perhaps for some small
political gains, you have forgotten your
own moorings, your own philosopny,
your own commitment.

I am speaking here with a full sense
of responsibility and I do not want to
apportion blame. You are all Hon.
persons, Hon. Members, some Hon.
leaders of the opposition parties. I am
merely trying to hold the mirror nearer
to your faces. What is happening...-..
(nterruptions). Of course, Punjab is in a
bad shape. I admit it, It needs imme-
diate attention. Some solution has to
be found to the Punjab problem. But
we cannot go on looking at the scene
and expect some support from the
opposittion.

When two Hon. Members of this
House went to Pakistan to meet Zia,
what prevented them from geing to
Amritsar and meeting Longowal ? I
want to know whether it is a fact that
these two members: prior to their visit
to Pakistan, had several rounds of meet-
ings with the American Ambassador
here and whether the meoting with the
Pakistani President took place in the
absence of the Indian Ambassador,
which is never donme. I would like a
specific answer from the Hon. Home
Minister to these gnestions. This is the
scenario. Therefore, even at this-stage.
the opposition parties can changa their
stand in this conflict this growing

. conflict which is taking place.

"MR.' SPEAKER : He has taken
more than half an hour. He should

.conclude now.
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PROF K. K. TEWARY : What is
happening- today is frightening. The

entire  opposition...(Interrupitons) A.

solution canonot be wo.ked out without
a fu!l and rcsponsible participation of
the ruling party ard the opposition.
Where the country’s integrity is in
question, I think we soould have one
voice, Shrimati Gandhi has already done
cnough to bring about a proper. atmos-
phere for the solution of this problem.
Therefore, even at this late stage, I
expect the opposition, in view of the
seriousness of the situation, to play a
constructive role, as a link and a
mediating factor between thc Govern-
ment and the Akalis and bring them to
" the negotiating table for a lasting
solution to this explosive problem.

sit gy WA (AwETET) 0 EAE
ANET, G FY AT FY grAT Y
RE@EHT €T H AT qIAIT T, WET
starn wwa fgg, werg saa fag &
gt & 7err<l WSt A anentd g
FT ag AT T[ATAT TEY LY ¢

w1 gafau axd ¥ ‘
Faaig ¥ faag,
g9 Sg AWRF &
FIE BT T 4

foat mifag =1 oF AT & N0
ar FET HT qATT F qI A FEAT
SJIEAT :

SEdY 3EY AT TT T3AT GIAT AY
| qFAT AAT SF-FF  &AT A |

aTer 1394Y AT W g9 F gara
& Tog o< feewom & w@r & 114
gIrAG FAr e N qrg Fg WA\
gorg H T 12 a9 ¥ AT i oy
& @t @7 " ¥ 39 e2qew srar fao

T ) TH 400 FrevseT w1 qfcar
Fa€ § | gk Ay § ardd glear &
A9g< ¥97 ofgsga’’ & feex W9
wifear ¥ a97 afedifcaw ¥ fomr §
R & § O 9IFT AT ATEAT
R:

“Nine of thé State’s 12 districts
were covered by what was
Do less than a military operation,
meticulously planned and skillfully
executed...As in every good military
offensive, the attacks = on the
railway stations carried an eloment
of surprise and virtual simml-
taneity.”

E Tl )

“This was no simple act of
destruction, inspired by passion.
The operation indicates detailed
preparation and dependable re-
sources. Tho total distance involved
was more than 200 miles.’s

At AT 79T FEX § 9 AT RNy

qIHT GAT GTE ©

- “The people of Punjab are not
concerned any more with means

and methods. They want to be
allowed live in peace.”’

18.36 hrs

[SHRI CHINTAMANI PANIGRAHI
in the Chair]

awTqfa AEYET, 59 goF A 1978
¥ gHoedr iy €Y, F19 Jraw-ox
IfFT 99 g ¥ o7 v ogar
e adf ¥ faad v e qdorq. &
grera ¥ A E ) gmeed ¥ gaer
ara € fr facgare sh & Oy
faar strdar Ffws 1o Y ag WY 9ar
ag¥ wgar fr geg 1 fvwr g
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#red wrw W H9¥ 9T qifqa W
argar ar ALY | wiedra wqar gt

& glEsaEId  @eal, ©fqaqrEf &
- dgz-gaeq MR faard st agh
faeett & geasg w19 AT fE@
CoAaT WY agY Femy § @ w o ggs

a3 fs gad.faard @ saF fa=e
agY fawa ¥, Meax fqard 33
gard ¥, T WY FIT I @r fr
g8 faqrRarar sa¥ ¥ g @
Y | AT o foarg 9—fag o5k
fa=rz 9a% va Y @ — ad 9Awr
W EIT 91 ) @ W IS faww
AT IR ¥ ALY AT | AT av
ag a@are & AT g fx sz ¥ fge
ferez g€ T Y &1 9AT AEY *,
|1 $YI7 gwww fFAr o7 @ g
fgz facz g9 & fog | ov |FT v
ag WY g3l g 5 wRT oe@rs oY
R Y a1 @ § gA dwarfeay
N AFE Ji G € F Fr rafaal
& qw §—uam wely WY, uWa
atdY s, s fag S T W
fagrd aig¥dY N—F @ & qav
1 ‘fFaar Wt &@d @ afsa AW
& f5aT §ig | w1A angwaifasy
& foq argqiE, IAFY gre, 9% agi

| qT Y ST AT 1 g grAATH Ry

IR & T FH N G F oI\
SZAT § ATIFT gIHIT &YT §T @Y
g ? vy ggf av w=f g f& g
fag a1dY a1t qRT F 48T wR
dY IZT 91, I OF NIAATE  ATRUST
g7, qg AT qGT F A F AT AT
o wgf 4t sAreaY ofiw ? IEA Ar@
CaTer o fever A1 Fwaa s AR
IURT AT & a1 equ wiEgT § «Fr

T E 1 &g § egw Afie ¥ aige
Wt ar o &, v e Do wrdo
o B 7Y TN § | wta+s fag
wifear =t qv-Frew fagrard & 91w
W FT frar f5 et 597 FgT A1
faar & foag afaw & mifvs qr)
fagxigrer & &Y W qTAdE
far nar s aadts 1T, gy fag
ferar ot AYAT w1 qgT AT faar
TT | ST @Y FT FIET AT | GIHRIC
SEFY q9Fg 43 waT &) AfFw g
geAt 7 wrfedt ¥ wrfaa & me
fear | gvarT @idm §, & qear
aigal g f anfaz feg fag ?

g gra § F9wr N agET
qIgIT g, A% ara gw faad &)
FrgY sy F faewe @ ¥ g
AYET IFIT AW &, Agary §
w17 8, afew gra fufrezg F age)
STF ¥ T FETE ) WA W Y
fa%er gog a9 &, urfreara & & gae
ay W g A andwT F a7 gwoaw

a9 973 &9 F 3% goaw
Wt §ag s@ard ¥ war 3y @
7ig 2A0T gArd fafaed Y § M
& e Y | RF widr § alx
wglh aet 91T &, TO qG4T Ag
Y OF 1T W% g OF wga w5
HABAF!, HFRAT AYC  erwHOFAT
faege a1w sifge &1 €21 wafoo
FAT & 5 awrq qong & 1Ay ¥ %
g fr 9g g @@ A ar@ AS g

& AT <7 FIN Ag ¥ F | Ay

TadY fgraa &, o a9 w3 dfwe )

C gwrafs N, R QY SIS F alx
AH FAW TAAT IZAT E | TG g

.
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[+ gsr w17)

ag Fed § 5 ow1elt q@ sqar €T
F39d § AT ST FYW@IT TP
g1 39 guma Sl A gEATg 7
gid faeuaigr arq€Y §Ira § )
zgd T A VT FET g, qg 7€ A<
5@ greE # wgr o1 %1 g1 gfeanon
& fecdy TRHT 9T gRAT & 4T
¢ gfeamr & gex wely F1 I
11 & 1 efvarar fefegae s g9
Fiva () F O sdre Nady
faasr g fATrgAarggT & § AA
SY & ug ara #< goAT arear g iw
agw e .gfegr fage dsdmm ¥y
g7 w< fear & | «@fes 19 S
FTAT AT AT &, IGH 577 IF @@
a¥T & #wa a frar g TEA-FEAIL
qy AT 4EY E1AT § 1 FAT HI9T A
gfuzar fasm wgdve HIWT T I+
g7 § o &7 fFar & svadl ?
agi ¥ fasva wgdz dekmT & wafaal
frezdq fag &, fomat fags a8 &
# ag Wir. g1 wigar § & 3 g @-
aEF Jar & weH & ¥ oy
fawfas Tar g1 g | A9 FaTLd fF
ATay agi 93 &7 far gat § 7

§ sy d@rw I gHAr
QIEAT ) A 9gAT §ATH  F—FAT
@I qIad g & adwafzal &
gz fqsvraid § 7 @I qEATA—aAT
FaFr sAEd g R gare ¥ 3o
TEEIA § qIHAT ATIWFNFT qT
gar frar o wr g fs «18 fawa

fgrsg aY wrawrr MY wa @A, 47 -

STaaTE g% fawy arelt § ) dUT g9

feew &1 NYFeT AT star i T
Atfa @ s agh fgrgall 1 71T W%,
qAFT FT AT TUFT FAFIST ATC )

wasT ag fedsaT Qar i gopra F age
St faor 43 8, & agt &v EF A
wifeed @ q7 q1Qar .| QYA qAT_H
E—FAT AT T FT CARWA A
ATAFITE HT g0 JHw, AT FGH
A § 5 g Q1 #1 eaoi afeqe &
TrataeaT & a1 @ g ?

g1 AT -—FAT AZ  AQITIA
g—agard ¥ Bur & Fr waof ghat
Aoy ¥ fqu qid s gE e ?
97 gt & sifey /9 1d §, w@qnd
Srat &, s g A< W & | FA
T qrFs a4y g & atx s o g€ §
Yl IF AY ¥ Fo FA A
foar ?

qi9aT qITA—IG@ITY F BT &
fF qifrearT & STATT  SHATT ATT
wa qgi A1 § s T Fgl WHAH-
aifgdt &1 TraiswssT & W@ &) F4r
TS R A A19F7 1§ FEFIA 7

. %q7 g wafaga § & wieam s

g A9 ThArA 9% faoeht & Fead
12 F gF FAY A ATFT FAFAT
R §, 98 98 FHYU § S Ao 1o
frsto #1, THo 1570 #1 QaTE AT

]

w31 gII—qrazr giga ¥ g
®ET FAT AT 14X T divd oFg-
F1EAIT T 1T F WY o4 7 ) AP
qifazr grgd § S gEggEd SN

_FAATT AT gaR gfaard =1 g@dqra
famend ¥, ¥ fgmaa & uF yagd

CHEE N B ATHIRY ?
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grad gIEA—fEgy  aqud
(shued) & oY 1T A AT A
ot afraT § sgR gu € AT *A-
wTE?

g sfed § & Fo gars AT
SIgAT § 1—

gget  g@E—aarts @ gfad
feft samy ¥ fgrgeam f7 Awg

gfga g1t o | ¥fwa T gaaT FaT
TP HY gAT G AT FmdFT H AN

AT &) 1A AT 48 A H Agh A

gfere gerwr FT AT &, EFEHE I
fad 24 a=i & amw T AT F,
¥few gore & gfgw & arad gad
ufefirdee &€ foF gzar &7 § ags Y
24 7% qgd, SA%) arawEd faw
a1y &, Y ag Y gEATE  SAY
faer T Q1Y & | FAT € LFET FY
gaTd & fag-—day qear St § gATT
fear 3—& sgw & foftz  &@T

qigat §—dara & @fvaz snfeaed |

&7 NFT-Z® FGT A< @@ qIT 9T
oY gt & AT-TE-HTET F A §
favex grga; S awiwa w1 sy
T FHITIAFT qgT ¥ ATYT WA ?

AU gATT—FAT 1 A 9T
gu-fafed widw & 9@ @1 QR
gfeagraa & ofas w1 Sa& v
¥ aiz faar sirg, S99 YA ENfa-
fafad ad) Y F1fgy | ITFT AR
Fq ofars F1 qaTe w< fRar g
T gy g &1 AT |

fraw gara—gaE wT R

| yeafactg w1 ¥ 99X gia ¥ &y

&« W g TR Ag T R

ferft o7 ¥ s T & e
HY g7 oY § F

Trad GATT—GT & FS Foreit
—firara & ¥ 9T AAAGT, AYIET,

-qfearar—ea & €Ay warar gera

Fua Ay § f& R @g-ag
ardff & gt § ofvg, s fag
AT AT TG @)

SHRI RAJESH PILOT (Bharatpur) :
Mr. Chairman, Sir, the subject which is
under discussion today is a very serious
subject and the speakers before me have
dealt with it at length. I think, it is the
third time or socond-time th: subject
is being discussed in the House.

Sir, the situyation is tense and
everyone is aware of it. You go to any
part of the country and talk to a
normal citizen. He is also worried about
it. He is equally concerned and he is
also looking towards the Government
as to what action the Government is
going to take on the subject. It is a
matter of concern for the whole nation.
I will deal with mainly what are the
causes for the situation and I would

- like to suggest to the Government some

remedies which I feel as a Member of
Parliament.

The main cause of the situation is
that political character in this country
is deteriorating day by day. It is very
unfortunate. This is one of the facters
which has brought the country to such
a stage. Earlier, the political character
was such that the politicians used to
take the nation above politics. It is
coming down day by day. Not that I
want to blame the Opposition.

I have heard the speeches and also
I;have read the news in the newspapers.
When the Akalis were starting their
agitation to .burn Article 285, it conti-
nued for about 10 days. It came in
the press. But most of the Opposnion
parties did not condemn it,
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SHRI RAMAVTAR SHASTRI
(Patna) : No, no. You have not read
the newspapers properly. We have con-
demened it.

SHRI RAJESH PILOT : Some Par-
ties condemned it but there are some
parties which did not coandemn it.

SHRI SATISH AGARWAL : May be,
some party you have in mind. But so
far as my party is concerned, the BJIP,
we have condemued it.

SHRI RAJESH PILOT : That is ths
only problem with the Opposition.
When we . talk about the Oppasition,
they donot talk on bchalf of the
Opposition. They say, “‘My party, this
party and that party.” 1 am talking
about the Opposition.

SHRI RAMAVTAR SHASTRI: In
the Opposition, there are so many
parties.

SHRI RAJESH PILOT : Let me
give another example of the Opposition.
During the NAM, the Akali Dal decid-
ed to distribute leaflets containing the
demands of Punjab. The President of
the Party did not say anything ; he did
not condemn it. When the Government
charged Mr. Longowal, then he said in
one of the public mectings that it was
politically motivated. - What does it
mean ? When he was doing that during
the NAM, when the foreign dignitaries
had come to this country, he did not
condemn it. It was a denigration of our
nation. The Opposition should not do
such things. Wc¢ have to come out of
these things. Otherwise, there will be
no solution in sight.

1 think the Akalis are a part and
parcel of the whole agitation. The SGPC
is under the control of the Akalis. It is
“their nominees who are managing the
gurdwaras all over the country. If they
take a decision that they will not allow
any anti-social clements or ' criminals.to
stay in the gurdwaras, don’t you think
that there wiil be a s olution ? - But
nobody is coming out with it. No one-is

forciny the Akualis and telling them,
“"You take that decision.”” The .Akalis

_have never taken a decision that they

will not allow aay aati-sociil eclements
and cciminals to stay in the gurdwaras.
Mr. Bhindraawale has been described
as an anti-social element by any citizen
of the country. Why is he being permit-
ted to stay in th: Golden Temple ? You
are condemaiag the Government for
that. But what is the action taken by
the Opposition ia this regard ? Of
course, the Government caunot be
absolved of their responsibility. It is ths
responsibilily of ths Govsrnment to take
action. But what is the action taken by
the Oppsitioa towacd, that end ?

SHRI SATISH AGARWAL: You
mike an appeal to Dr. Subramaniam

~Swamy.

SHRI RAJESH PILOT : I read in

“one of the debates that when late Nehru

came after the NAM and he entered the
Parliament, the appreciation of his role
in the NAM was iaitiated by the
Opposition mz2mbers. Late Mr. H.V.
Kamath and other members appreciat-
ed such acts. But today’s attitude is

. completely different. Today, if something

is done by the ruling party, the Opposi-
tion finds fault with thht. If a man is
sont in space, instead of appreciating
that, they will say that the prices of
da! and salt shave gone up. This is‘the
type of attitude taken. This is one of
the factors which is affecting every situa-
tion arising today. ’

The situation in Punjab is a. national
issue. We all have to come out with it
80 that we can solve the problem. The
Government administratively has .to
take some action. The Government
capnot every time say that firm. action
is being taken and, every day, you read
in the pnewspapers that $ or 10 killings
have taken place.

That is not a responsible statement
for the Government to make. They have
got to cluborately and in detail tell the

‘House what action they are going:-to
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take. The Government have got ro tell
the House that this is the action we are
going to take.

Franly spaaking, the House is not
bothered about what action they take.s
We are interested that no .killing of
anybody should take place and con-
sequently there should be no ncws about
such killings in the ncwspaper reports.
We are intercsted in the safely of the
peaple. We are interested in the welfare
of the people What action is taken to
bring about peace and amity and
understanding, is thc problem of the
Government. We are not bothered
about what action the Government has
taken to bring about normalcy. There
should not be any killing in the State.
This is what we, as Members of . Parlia-
ment, feol.

Another point which has been raised
is about the foreign hand. One of the
Members sitting before me has mention-
ed eovery time that there is a foreign
hand. There is a foreign hand involve-
ment in it. Onc may not accept it
openly. But if you read newspapers,
you will find that there are indications
as Prof. K.K. Tewary pointed out, that
these activities are taking place. In
‘Patriot’ it is there. It is clearly men-
tioned in some of the other newspapers
and magazines also. When we raised
this question nearly two months ago
that AISSF people were killed in Jammu
and Kashmir, therc was a Call Atten-
tion here and there was such a hulla
from this side also—both the friends
are missing today—and they claimed
that there was no such activity there.
And today they are asking “Have you
banned AISSF in Jammu & Kashmir or
not 7’ He is asking a question of the
Government ; Two months back when
we raised a Call Attention, we stressed
here that these people are being trained
there. There was a Call Attention -from-
this side. But now there is nothing like
this. It is the same House and it is the .
same Members ? '

With-zthis kind of attitude, can there-
ever - be a solution the problem ? You
have to see the forcign hand, But the

problem is that you sce only the Con-
gress-I everywhere.

Government has to urgently gear up
the administration and take steps to
this effect on a war footing. Punjab is
not that big State as UP and Bihar.
You have to mobilise the forces. You
have to take steps on a war footing.
Open your control room and your
operiation room in each Block and
district headquarter Get a report from
them. T.ke firmy uction and demoralise
the anti-soci.l elements psychologically.
The action should be taken on a war
footing. There is no time to lose.

I have heard Shri Nihal Singh three
or four times talking about scrcening of
peaple. He has said that screening of
staff was not dome. It is not a very
big task. You have to screen the
officers and staff. Some staff is not
doing the work properly. It is not
taking gp the cause properly. Screening
should be done. You have to find out
and screen the staff. You cannot depend
entirely on anybody and later blame the
Intelligence Department. Anybody can
fail. There are hundreds of resources
available for the Government to find.
out and get the work done. You cannot
leave it to one Department or one Bloc.
You have to have alternative arrange-
ment for that.

Peace Committees in each Block:
headquarters and in each village should
be set up. It has to be monitored.
Whatever help Government can give to
the social organisations should be given.

We had been discussing the Punjab
problem from the .political point of view,
sitting in the House. But today I seek
an assurance from the Members of the
opposition. Today, all Opposition
Members who are sitting here must give
an assurance to ' the House and to the
nation that if Akalis. do not dissociate
themselves from anti-social elements,
they will no more support the Akalis,

But 1 see nothing of the kind. You .
come and fight for the Punjab cayse
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here in the House. And tomorrow you
go and sit in the Conclave. Ia that
conclave, again you decide your
policies. This is the sorry state of affair.

You must give a firm assurance to
the House and to the nation that in case
Akalis go on increasing their activities
with anti-social elements, you will not
associate with them for political reasons.
This must be taken seriously by all of
you. Some of the Senior Members of
the Opposition must give this assurance
to the House. Otherwise, we discuss
every time and come back with no

result. This is of no avail and it will .

not bring any result.

I would like to bring to the notice
of the Hon. Minister of Home Affairs
the fact that the country is now very
much worried on account of the Punjad
problem. You go to any State whether
it is North-East or South. The minds of
people everywhere are very much agitared
over Punjab problem. The Punjab situa-
tion is very bad. We have to act on a
war footing and improve the conditions
first. The people must fecl a sense of
safety there. At present, people are
afraid to move towards the direction of
Punjab. They have developed a psy-
chological terror. You have to take
jimmediate to measures to remove . that
terror from the minds of the people
and create confidence.

19,00 hrs

st ghm pare swraTe (NAia) |
gwiafs oft, dora & syaifeal ax
afafafaat feqv-far agar a1 @y §
MNT qq-Ix gA AFIWT § FAXY
qaf s § 99 F® A afa-
fafgar o< WY ag o1dt § 1| FW-Fe
A w4 oqnar ¢ ffogv W
gwear 71 Mywawt & feera 7 53,
af & ¥ afafafuay stz @iy qgd

oo ST Eeuda )Y aidd | sfaq,
wEt dx wid @ 1 qA« 2, wgAlAR
w1 TAIT Y, g w17 (ar) T A

AT & faa@ar & @ig gamar frar,

¥ d g AT F g gwmlar
fear @ awH qarg, amfad &
|rq g7 7890 fag firer & oA ¥
gaaYar fear T I § o1, oY
fagar & sraraifndl & arg g@ a1

X gmatar fear | dfeq wrw a7 Ty

g fr wrdafasy gt dar T K
qaAar g faa@ @ @ s qw gad

&€ aref agh T & awdr AT TN

T wrg WY a9 gwetar feare
(smaw) g gafee qrdf &
™ H’H’iﬂ'ﬂ'[ fq;l:[]"--- (uq!mq') cen

=ad HAT ATGFY I T QT & e
(emawr)-afra oA fog Jar &
qig guHtar fRar, Awifad & gig
aasYar fFar) sar ag wea ¢ ar
& Giemw &t & arg gwaAtar fear
AN g F 481 ) gwT 3w ey
gt wifeat & q19 gwE feg &
(zmaw™) g AW gexewa AT
fifwae fagra fag | wire F7g7-
fasa &Y a@rar 2% T g 9rdf F .
drer fgav g, faadt ag ordf @
W@ & Sad A ged odf i
wEE WITRT Fagr 9t & o
W@t wAfRsw T gwra g, fraear
fadT ifq o 9df ¥ W H dar
fFar &1 oA, a2 waw § @ Snar
5 Sa I srwferan & @y P go adf
§ &Y ag ssaw ateq =30 E @ @)
Ay WA o fag NN F g ¥
sl ¥ ¢ N1z 2 fxq, ¥ faeehy
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¥ et #, Sy g, awifedy A g0
wafdY ¥ e stfg w1 forarar
W< 8 frg | 7 it Yy qF XY

gw ¥ A ar g e, R

frez ¥ age & o W, Afiew A
forefy meT foFe et &7 AUT—

gafay sAw & fRfqeeT qar
fam a7

THE MINISTER OF PARLIA-
MENTARY AFFAIRS SPORTS AND
WORKS AND HOUSING (SHRI BUTA
SINGH)': 1 take objection to what
tbe Hon. Member says. He is men-

tioning the Hon. Psesident by name
(Interruptions)

ot w7t 7w Wt A faar g
gin fafreer Fa ¥ faara &, afx
o7 wg @ & ggw frew g1 A
Sax it § foar gar g, ag & @ |
afy @i oo fag oY & faordf ¥,
A et faaneff & A1 qeqm 71T R,
Ay W wE fis A quog T, @Y
ag g syt | gAY ¥ S 91T oy
R &

(saawrr)

st grer gaTT T =faT, a8
stews gl & qF 7, Wifs wdlgw
wg A7 fafaezr s g, g«
T%q & ag g TE g& | Ta@ry
fag argm ara § <iw fafaeex a9,
soifis dew w51 Fa@a gt @

GAT 97, Ay IAFA ARTAT g’

frard & frarw Fo dlo qwy ®Y Wy
frar a1 g+ (sqwwr @)

SHRI BUTA SINGH : This is alf

irrelevant. This has nothing to do with
Punjab.

MR. CHAIRMAN : Do mot bring

. in the name of Presiden_g.

(Interruptions)

MR CHAIRMAN : I think, you do
not want to discuss the Punjab issue.

it g AT AT ; Ag T
& g feema & gry, a7 =aq
agi**am A Xl g, v Ay
g fafieex @, 99 a7q & 1T FT
@ § | 7 wafag i smaifaanie
weg AgY #g | * wTATITFG ¥ Aw
gaT+-5E T Q g1 haE (sqwer)

ot R T qEY ¢ ATT AUENE
SITET, 9T ATEY, FTHT HIFA
faqr qr 19 w'ETE IF @ @,

- Mfast a7 g9 @Y § 1 (mEamE)

st gim FW TR
< &, g e

&t wA Y T AT TG aT
T § AT FIPT A qg ¥ A9
gzt Mfaaiss @ )

SHRI A. R. MALLU (Nagar-
kurnool) : It is quite unbecoming. of a

Member of Parliament to make any
allegation against President.

MR. CHAIRMAN : Pleased conclude
now...That will got go on record.

ot g0 FAT TR g AT

@ s, & fasga ds o, w

g ? B arit ﬁ!qaﬁﬁma & drar
g

#* Not recorded.

rrwgAT g afm ag guFR fog
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[ g s

s Ffagar g ? eav W fram
¥ qgr o1 fr wifq sogear sraw @Ar
HIETL &1 98T Hdsq g | SqT FY
g9 wray ¥ & gz F1 9aAT g
fr gT sy faeady, SE-AE F
gy & .

IAT WA F T fFely qT F
g ¥ 3, 3 a1 4, 4 T D
F1F, T 9% WF, AR@
& wd  &§  sasr g fRm
STar 91 1 o ugoe Mo, TIo o H1
ger fgar srar a1 | fiest  qwr GaA
G AT FHH A€o Mo &1 FAT
fear a1 F4iF g7 AT AR AW G

# guet? & QAT Frgar g AT

goral F & ", 917, &o alo
AT ago Mo F &7 § ¥ F1Lq1d I
€, oad. ¥ fraqy =1 asrr &Y v, fraay
Y gerar war, feadt 1 fede foar
war AT fFaAl w1 9T FIIFT ATRA
gifsrz fwar @ar ? A9 us At WY
ALY gEAT ARy, AIFy fgrwa wFY
g frd@y &1 gz Y Qar wTaT
H¥ 1§ Fed FWX Y FAE Q) AT
Ty @ @ § FF gaT gy rarfas
fody f&a Fcqr FQ-5TF 9F OG0
QY AYT ATT FoA FHAT € FT T |
ai. arfere aar <@ € f AT SR
w0, Trg fay arad a§ /% 97
gar @rar & f5 a1 gywre gty ¥
agy g

AYY gz Iwarw fag @
safed aaiea fear qr fs  agh =v8

®T QU ATST A 9v, faqowe weww
AEN T ) qT ATGI AIFIT §,
1T g8 & FT W@ § A AT FAT
Gaar g ? q1g ot gg @ & ar g ?
g gy & varer foque T @
¥ 3, zafaq W9 gEET W a@iEd
Q|

& o gg AT § 5 %@ I
&1 #1€ dfas sfavic agi § fr ag
ur faqz Y graa & @ #HzEw
=S Y AT Fw@r g T &}
faenemr fasdly § @7 Y &1 Fwi
Sy o 1o rar &, @ faesh d q@
g3 a1 & AT T qRFTT TAR FEA
w5 GTAT AIZAN, TW AqE ¥ ABT U
T AT AE & XU FF 7S

- g i ag gww P fer e, s

fat et AF o7 awdy § 1 FNFrwT
¥ gl Pifew g7 awr 3 B, w9 W
zee¥ =1 §, Praehta araf & 1 sl
X AAF ) anfeeT a7 #0E
graAr Ag} wieqr fF Ay wTNAT geaw
adY ar wifq @ & 1 sy wify =rey &,
Ffww owra sawr afar 9 fasa
}RE T F @ e faae F wify
2 aFq g Afa wifs 4 &
TEdr o .

ggi AT fagoma I g ? ow
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SHRI SONTOSH MOHAN DEV
(Silchar) Mr. Chairman,  Sir, the
problem of Assam and Punjab has been
created in the country by certain forces.
Without going into the details and
without repeating the points I would
like to ask thec Hom> Minister to clear
o..e thing in this House whether it is a
fact that persons who have been arrested
in different places in the country—
whether Jammu, Delhi, Amritsar or

E@Chandigarh have given categorical state-
ment before the police that all of them
have becn 'rained in the Goiden Toemple
and they have been supplied arms or
given money to buy arms by Bhindran-
walla, whether this is a fact that these
people have been trained inside the
Golden Temple. This point may kindly
be elaborated because the Opposition is
always telling that in the Golden
Temple there is no arms trading and
they are also saying that the AISSF
has po link with the Akalis, whether
these persons who have been arrested—
whether smugglers on extremists have
in their statoment before the police

-admitted that either the Akalis or the _

extremists have got all help from
Bhindranwalla and other parties.

Sir, Mr. Somnath Chatterjee said
that it is the bankruptcy of government
regarding policy and politics. I feel it is
the bankruptcy of the Opposition for
not understonding this problem which is
a natiopal problem and the lack of
cooperation which is making the problem
more serious than solving it. Sir, in
this House we have debated this problem

mapy a time and I sce soms similarity
betwecen Punjab problem and Assam
pioblem because in Punjab there is an
allegation aguinst the police A similar
situation at' one time took place in
Assam also and whea we spoke to the
police personnel at that time they used
to say that my family members live in
the village and 'if 1 take action herc
there will be reaction there.

Last time when I participated in the
debate I requested thec Home Minister
that this is an aspersion on the police
and th: officials. Wo have to take certain
steps SO as to gear it up and gradually
involve police other than Pu-jab police
to take control of the law and order
situation which has been created in
Pugjab. Recently 39 railway stations
were attacked. That proves the inaction
of the police and the imaction of
intellingence and their failure. Govern-
ment must takc positive steps so that
people in the country—especiaily people
in Punjab—fcel that Government has
taken positive steps to sce that the
police there—whether Punj.ib police or
CRPF or BSF—is active.

Sir. Mr. Nihalsinghwala made a
simple suggestion and I would also like
to repeat and add to it. The other day
I was travelling in a train, Fortunately
or uafortunately out of the companions
I got three were Sikh gentlemen. They
also made the same sort of suggestion.
They said that Mr. Dev if you want to
solve this problem then your present
attitude of solving the problem is not
correct. They said, why don’t you .
encircle all the gurudwaras of Punjab
and not allow anybody to go inside
with arms and ammunitions and ako do
not allow anybody to come outside with
arms and ammunition. One of them was
a Brigadier. He said, if you ask mo 1

* would say air-drop every bit of things

that they want for six months inside
the gurudwara so that 'they may not say
they were deprived of any amenities
and time will come when cither they
will surrender the arms or shoot each
other. This is what has been said by
Army people who hold responsible rank
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of a Brigadier and were travelling with"
me.

It may sound funny, but the situa-
tion has gone out-of proportions and it
has reach to such a stage that certain
drastic action has to be takea without
wounding the sentiments of the people
of Punjab, wilthout affecting their
reliz'ous sentiments. At the same time,
we on the Government side must prove
thzt we are trying our best to find an
:micable solution to the present
problem. There was an article published
very rccently in ‘The Telegraph’. Some
journalists went there and they could
gather some information ubout one
businessman who had gone to Mr.
Bhindranwale for some help. The
businessman requested Mr. Bhindranwale
1o held him in grabbing a plot of land.
In the negotiation, Mr. Bhindranwals
demanded some amount of money and
the busincssman had accepted to give
him some amount of money. But after
sometime Mr. Bhindranwale came to
know that the businessman was a very
big man and therefore he increased the
amaunt of money from his original
demand. So, this proves that his iaten-
tion is not to work for the cause of
Akalis. He is only trying to create a
situation with the help of some foreign
hand. But here the Opposition are
asking the Government to find out the
foreign hand. Sir, it is not only the
foreign hand that is working behind
but it is also foreign brain tbat is
working here. This foreign brain is
coming through the neighbouring coun-
tries of Punjab from far away countries.
We should therefore understand the
present situation and take.immediate
steps. The time is very short to combat
the situation. Dr. Swamy in a -very
subtle way has said that a parallel
Goverament is going to be formed there
within one month. ¥ do not know how
he could the time-limit of one month.
Is it because he has somo contact with
Mr. Bhindranwale ? Who gave him this
‘information regarding the time-limit ?

‘He was very specific of this time-limit
of one month. I do not know whether

this information is correct. But it is
gsaid that there is already a parallel
Government running there and they are
taking recourse to terrorists activities.
To counter-act the terrorists activities,
the time has come that the Government
must act in a manner that people all
over the couatry feel that they are
really meaning business. Sufficiont time
and chances have given to the Akalis
to prove that they are loyal to the
nation and their sympathies are genuine
to the cause of Punjabis. But it has
been proved beyond doubt that they
are neither sympathisers to the cause of
Punjabis nor they are ardent workers to
promote national cause. Their only’
purpose is to create instability at the
instigation of the foreign hand. Hence
I would request the Government to
come forward to spell out their pro-
posed action. The Hon. Home Miaister
should tell the House what positive
steps they are taking to couater the
situation which is creating problem all
over the country and also creating a
fecling of disintegration within the
country.

SHRI UTTAM RATHOD (Hingoli):
Mr. Chairman, Sir, while participating
in this debate, I am reminded of the
oath that I took in this House, to
uphold our Constitution. The Constitu-
tion in its Preamble says like this :

“WE, THE PEOPLE OF INDIA,
having solemnly resolved to con-
stitute India into a SOVEREIGN
SOCIALIST SECULAR DEMO-
CRATIC REPUBLIC aud to secure
to all its citizens ;

JUSTICE, social, economic and
political ;

LIBERTY of thougint, expression,
belief faith and workship;

EQUALITY of status and of

opportunity ; and to promote among
them all

FRATERNITY  assuring /:the
dignity of the individual the unity
and integrity of the Nation.” .

I .eam sorry we . did  not .confine
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ourselves strictly to the spirit with
which we have taken the oath to uphold
the Constijution. Sir, instead of doing
heart-searching, we concentrated more
on mud-slinging business on each other.
Unfortunately Dr. Swamy set the tone
‘in this direction. Sir, wo are all aware
of the blatant atrocities and acts of
violence being committed by the ex-
tremist elements in Punjab. They have
upset the whele couatry. These people
have access to sophisticated arms and
thoy have been trained to operate them.
They have been provided with transport
facilities to rcach the destination and
after committing crime, they are picked
up from there and taken to safer places
where they are given shelter. Is it not
the duty of all of us do something when
such a situation has ariscn ? Punjab is
a very delicate problem ; it is a strategic
State. The people feel insecure. Under
these circurhstances, it is very diffigult
for any Government, even for this
Government also, to handle the situation
without cooperation from all quarters.
We find that the Government has been
slow, but there are certain compulsions.
That does not mean that the Govcern-
ment has utterly failed. We have tried
to negotiate with people, but unfortuna-
tely much headway has not been
reached.

On this occasion, I would, like to
say that we all should help the Govern-
ment find out the culprits, to get them
arrested. Before independence, it was

easier for the British people to get .

informants, and get all the plans and
conspiracies much earlier than they
_were committed. Has it become more
difficult during these days to get all this
information earlier ? What is wrong ?
The police force was much efficient in
those days, and today why have they
failed ? There is something wrong, and
we should all cooperate in finding out
that wrong. I do not agree with Shri
Somnath Chatterjee that their duty is

only to criticise the Government and to

cooperate as and when they wish. That
should not be their motto. All of us
know, which arc the forcign powers
trying to help those people. We kaow
it,c Shri Chitterjes also kaows ..is

certainly, and all of us know it, in. that
case why not stand together and united
and help the Government of the day to
weed out the malady ?

In this context, I have certain
suggestions to make. On the 14th
Fobruary some sort of an agreement
was reached. That agreement. should be.
made known to the people, and if it is
possible, those things, which were agreed
to should be implemented unilateraly.
We should not wait for them, and the
suspicion that has been created among
some of the Sikhs that this. Government
is ndt prepared to do anything should
be removed by doing this.

Secondly, it is not only in Punjab
that you will have to look to the
intelligence, the police force and its con-
trol, but in the adjoining areas of J&K,
Himachal Pradesh, Delhi, Rajasthan and
other_ areas, this will require to be
taken care of properly. Don’t think
that it is difficult for these people to
sneak awdy in these areas and take
shelter. 1 would suggest that this should
be done quickly, so that these people do
aot go oat of their areas and get shelter
elsewhere. '

I remember when ther: wore riots
in Muradabad, most of the members of
this House visited Muradabad and then
they came here and participated in the
debate. X expected the opposition
members to do that also in this . case.
In this particular case, what has gong
wrong with the opposition ? Have they
forgotten their responsibility ? Youm
could have gone thers. Our people
went there, they lead peace marches ;
Shri Bhatia did it. - Don’t think that it
is the Government alons that cam do
everything. Government alone cannot
do. anything unless we are all involved
in this......(Inrerruptions)

Let the people of Punjab feel that
all the political parties, people belopg-
ing to different States, Assam,, Maba-
rashtra-or Kerala or other States aro
for finding a permanent solution for
Punjab. If this atmosphere is created,
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1 am sure, most of the things would be
come easier.

On this occasion, 1 am reminded of

a couplet which Allama Igbal said :

faqra< aredt ¥ fasfaat

W § AW q,
safasd qmm & mifwd

&< srfwary ¥

q guany v faz e
¥ fgeareai Fial,

gegrd Freai qF oY
& gy greqrEr ¥

DR.V. KULANDAIVELU (Chidam-
baram) : On behalf of my party. the
DMK I would like to participate,
there it is my bouden duty to participate
in the discussion which is going on for
more th:n 44 hours now.

We are dealing with a very serious
human and national problem. There
need not be any disagreement amongest
us. As we are dealing with a national
problem, the rulinog party and the
Opposition must have a consensus. AsS
a rationalist party, DMK has always
stood for the right causes. Whenever
anything goes wrong, we always fight
for correcting it. But whenever any
crisis is faced by the nation or there is
threat to its security or to the lives and
properly of its people, we have been
extending our support whole heartedly
to the Government in power.

Heart-wrenching incidents are tak-.
ing place in Punjab. Nobody can tole-
rato merciless killings of human beings
and losses to national property. So, I
was expecting some consensus between
the ruling and the Oppositions sides.
But I was dismayed to sce the ruling

side making charges against the Opposi:
tion, urnd the Opposition also making

&coumer-charges against the ruling pary.

But we must be united when the cause
of the people is involved. Merciless
killing cannot be tolerate. We do not
want divisive forces to be encouraged.

We in the DMK, our initial' stages
were clamouring for a separate Dravi-
dian country. But our intention was to
claim more rights and benefits for the
people in the South. When the Chinese
aggression occurred in 1962, our great
leader, and party chief, lerarignar Anna
announced in Parliament our wholehear-
ted support to the Government, and
withdrew the separatist movement. At
the same time, he proclaimed that the
intention behind our claim had not be-
come irrelevant, that is seeking the help
of the Ceatral Government for the
uniform cxtension of services to all the
seats. The problem is not a small one.
Now it is time that the opposition as
well as the ruling party, without mud
slinging on either side, must come
together and from a tripartite committeo
that is the government side, the ruling
party side, the opposition side as well
as Akalis must be iavited. We must
discuss this situation together; and at
the same time, the Akalis should not be
condemned. The extremists actually
are taking the upper hand. They must
creat a peaceful atmosphere not only in
Punjab but in other places also; and thxs
should prevail throughout the country.

In Delhi, every day, people are
anticipating whether Parliament will be
bombed or any leader will be killed.
But this strategy should not continue.
So, we must come to a common agree-
ment, both the ruling party as well as
the opposition parties. We must consti-
tute a tripartite committee through a
series of negotiations so that it must
ensure a peaccful atmosphere in Punjab
and the security of our pecople and the
safety of the property of the nation.
With these words, I extend my coopera-
tion to the governmoont.
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Sabra
19.30 hre.

RE SITTING OF LOK SABHA
ON SATURDAY, APRIL 21,
d 1984 '

THE MINISTER OF PARLIA-
MENTARY AFFAIRS, SPORTS, AND
WORKS AND HOUSING (SHRI
BUTA SINGH) : I have a 1equest to
wake to the House with your permission
Since we are having a holiday on Friday
and the next day is Saterday—I have
discussed it with the Hon. leaders of
the oppasition parties also—we should
devote the Saturday for a general dis-
cussion on the Finance Bill; and on
Saturday, the House will sit to discuss
the Finsnce Bill. Thcy have kindly
agreed to my suggestion.

SHRI SATISH AGARWAL (Jaipur):
As I bad told you, we have already

fixed programme for Friday,
Saturday, aud Sunday I will not
be available herc on Saturday.

He has agreed to permit some of us to
speak on Monday, because everytody
was under the impression that we shall
have 3 holidays. 20th has not ' been
declared a holiday sunddenly.

SOME HON.
of us.

MEMBERS : All

SHRI BUTA SINGH : Agrced.

SHRI SATISH AGARWAL : So,
20th, 21st and 22nd, they are already
listed holidays. ‘That is why everydody
has fixed up his programme for 3 days.
But, now, Mr. Buta Singh specifically
approached us and said that the Finanee
Minister has to go out on Tuesday
abroad to some IMF meeting. Then,
naturally, as usual, we said, all right.
(Interruptions).

MR. SPEAKER : I had also some
programme. I do mot want to do it
with them.

SHRI SATISH AGARWAL : All
1he more good. We will appreciate it

. made by Home Hinister re burning of
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farther. So, the discussion will be
concluded on Tuesday.

SHRI BUTA SINGH : That is right.

SHRI SATISH AGARWAL : So,
he has agreed to that final conclusion
of the whole Finance Bili will be over
on Tuesday. So, some people will be
adjusted on Monday and some people on
Saturday.

SHRI BUTA SINGH : I can arrange
for a dinner also.

SHRI SATISH AGARWAL : No
allurement (Interrup‘ions). Then our
good gesturc has no points.

SHRI SOMNATH CHATTERIJEE :
(Jadavpur) : At 11 he must arrangs for
a quorum to start with (Interruptions).

MR. SPEAKER : That should be
ensured.- .

SHRI SATISH AGARWAL : The
maximun cooperation that we expect
from you is that you exhuast the Con-
gress I list on Saturday as much as
possible.

SHRI BUTA SINGH : That is
right.

st wRw @ (feare) ¢
WS ¥ AT H 1T W qrom @A
ar€ g1 &Y &gt ¥, vsétgwwﬁrrc
a’rara'r g% |

19.34 brs.

DISCUSSION ON THE STATE-
MENT MADE BY THE MINIS-
TER OF HOME AFFAIRS ON
17TH APRIL, 1984 RE BURN-
ING OF RAILWAY STATIONS
IN PUNJAB AND SHOOIING
OF SOME PERSONS AT
AMRITSAR—CONTD.,

THE MINISTER OF HOME
AFFAIRS (SHRI P, C. SETHI : I
must express my gratitude to you for



